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 BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 
WESTERN ZONE BENCH, PUNE 

Appeal No. 88/2023(WZ) 
Asif Ruabali khan            Appellant 

Versus 

The CPCB &Ors       Respondent(s) 

Chronology of Events 

Sr. No. Date Events 

1.  

November 

2019 

M/s. Aarti Drugs Ltd. is having industrial plant located at Plot No: 

211, 213, Road No. 2, GIDC Sarigam, Tal. Umbergaon, Dist: 

Valsad 396 155 and obtained CCA for production of Metformin 

Hydochloride  vide consent order no. AWH 108687, which is valid 

up to 19/07/2025 and amended time to time.  

Copy of Consent is attached as an Annexure-1. 

2.  

October 

2021 

Notice of Direction issued u/s. 5 of the EPA, 1986 on 30/10/2021 

for the reason “Unit has sent truck filled with spent carbon 

(hazardous waste) for unauthorized disposal to M/s. RSPL (i.e. 

Common disposal facility) without manifest which is non-

compliance of CCA conditions.” 

Copy of Notice of Direction is attached as an Annexure-2. 

3.  

January 

2022 

For the aforesaid violation under the Hazardous and Other Wastes 

(Management and Transboundary Movement) (HOWM) Rules, 

2016 an amount of Rs. 5 lakhs was levied as a Financial Penalty 

after prior approval from CPCB as per the provision of Rule 23(2) 

of Hazardous & other wastes (Management & Transboundary 

Movement) Rules, 2016. 

 In this regards unit has paid Rs. 5 lakhs as Financial Penalty on 

10/01/2022. 

Copy of CPCB approval and letter regarding levied Financial 

Penalty is attached as an Annexure-3. 

4.  March For the illegal disposal of Hazardous waste, GPCB has issued 
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2022 Closure Direction to the unit u/s. 5 of the EPA, 1986 on 30/03/2022 

with immediate effect and Interim Environmental compensation of 

Rs. 1 Crore on unit and Rs. 2 Lakhs on transporter imposed, 

respectively.  

 In this regards unit has paid total Rs. 1.02 Crore as an Interim 

EC on 08/04/2022. 

Copy of Closure of Direction is attached as an Annexure-4. 

5.  

April 

2022 

Unit has applied for revocation and based compliance verified 

during inspection on 13/04/2022, Revocation was issued on 

30/04/2022 for three months, which is further extended on 

21/09/2022 for six months. 

 At present unit has applied for further extension of revocation, 

which is under process. 

Copy of Revocation order is attached as an Annexure-5. 

6.  

DEC 

2022 

On 06/12/2022 inspection was carryout with respect to the 

complaint of Mr. Mohshin J. Sahikh, Bhilad received to this office 

on dated 13/10/2022, regarding hazardous waste disposal and 

dumping within factory premises. 

Conclusion as per the inspection report of visit dated 06/12/2022 

 During inspection it is observed that maximum carpet area of 

premises is covered with RCC flooring and Office building, 

production plant building, warehouse, raw/finish goods 

building, utility, ETP, Haz waste storage area etc., so no any 

decision can be taken regarding deep burial of chemical waste 

within premises as mentioned in complaint.  

 Unit has been instructed to carry out monitoring of geological 

survey at different places within premises by reputed institute 

i.e. NEERI, NPC, IIT, Scheduled-1 Auditors, etc. 

Copy of Inspection report dated 06/12/2022 is attached as an 

Annexure-6. 

7.  March 2023 Geological survey report prepare by Dr. Jivraj Mehta Institute of 

technology, Environment Testing & Resarched Laboratory &  
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Conclusions as; 

“Considering the facts mentioned in this report, it can be stated that 

the soil in the premises is maintained in its natural state and 

contamination in the soil is not severe and the threat to human 

health or the environment is ruled out. Constructive remedial 

measures like the development of green belts/areas are always 

welcome to step. Due care must be taken not to violate any norms 

as directed by authorities.” 

Copy of Geological survey report is attached as an Annexure-7. 

8.  March 2023 On 23/03/2023 unit was inspected with respect to complaint of Mr. 

Prashant Panchal received to this office on dated 23/03/2023 

regarding unit has discharged their untreated waste water in GIDC 

open drain illegally and create water pollution. 

Based on non-compliance observed during inspection; Notice of 

Direction issued u/s 33(A) of the Water Act, 1974 on 25/04/2023.  

Copy of Inspection report dated 23/03/2023 is attached as an 

Annexure-8. 

9.  

April 2023 

On 18/04/2023 M/s. Aarti Drugs Ltd & group of industrial units 

were inspected with reference to Hazardous waste Management and 

representation received from Mr. Asif R. Khan vide letter dated 

07/03/2023.  

Findings of the inspection report of visit dated 18/04/2023 

The Hazardous Waste generation of process waste/residue is 

1394.593 MT/Year and spent carbon/spent charcoal is 857.162 

MT/Year as against production 10156 MT/Year, which is within 

CC&A limit.  However, considering mass balance in case of the 

full production as per CC&A, the hazardous waste quantity may be 

higher than quantity mention in Authorization. 

Copy of inspection report dated 18/04/2023 is attached as an 

Annexure-9. 

10.   

 

On 19/06/2023 unit was inspected with respect to regarding 

revocation of closure direction. 
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JUN 2023 

Findings of the inspection report of visit dated 19/06/2023 as; 

 The Hazardous Waste generation of process waste/residue is 

1394.593 MT/Year and spent carbon/spent charcoal is 857.162 

MT/Year as against production 10156 MT/Year, which is within 

CC&A limit.  However, considering mass balance in case of the 

full production as per CC&A, the hazardous waste quantity may 

be higher than quantity mention in Authorization. 

 Other hazardous waste disposal details are nil.  

 Stock of hazardous waste is ETP sludge — 6 MT, Process waste 

— 15.452 MT, Spent carbon/Charcoal — 7.924 MT, Used oil — 

0 MT and Discarded containers — 3.5 MT. 

Copy of inspection report dated 19/06/2023 is attached as an 

Annexure-10. 
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-1 0-A, Gandhinagar-382 010

Phone : (079) 23226295
Fax : (079) 23232156
Website : www.gpcb.gov.in

ffi\tr2
GPCB

Bv RPAD
In exercise ofthe power conferred u,der section_25 of the Water 1p."rr"ntio, .rnd

Control of Pollution) Act-1974, under section-21 of the Air (prevention and control of
Pollution) Act-1981 and Authorization under the Hazardous and other waste
(Management and rransboundary Movement) Rures'20 r6, framed under the Ep Act-
r986.

And whereas Board has received on line consolidated application Inward ID No:
17 6029daaed -2910512020 for the consolidated consent and authorization (cc & A) of
this Board under the provisions / rules ofthe aforesaid Acts consent & Authorization is
heleby granted as under.

CONSENT AND AUTHORISATION:
(Under the provisions / rules ofthe afore said environmental acts)

s / products

Sr No. Products
I Metformin Hydrochloride 1200 MT/Month

The validity of this order will be up to l9l07DOZS.

CONDITIONS IINDER WATER ACT 1974:

l. The quantity oftotal water consumption shall not exceed 245 KLpD as per below
break up

a) Industrial: 222 KLPD.
b) Domestic: 23 KLPD.(3 Domestic + 20 Gardening)

2. The quantity oftotal of waste water generation shall not exceed 4l.5KLpD as per
below break up

a) Industrial:39 KLPD.
b) Domestic: 2.5 KLPD.

M/s.

CIean
Aarti Drugs Lrd(Unit-2) 1lD:43373.1lage-l of 5

Gujarat Green Gijarat
ISO - 9001 - 2OOB & ISO - 14001 - 2004 Certified Organisation

To,

M/s. Aarti Drugs Ltd
Plot no- 211,213, Road No.2,
GIDC Sarigam- 396155,

Tal-Umbergaon, Dist- Valsad.

Consent Order No: AWH - te of lssue:10/0712020.
The consents for use of outl et discharge of trade effluent and emission due to
operation of industrial plant lor

Quantitv
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Tradc Effluent

CONDITIO NS UNDER AIR ACT 1981:

Following shall be used as fuel:

Sr. No. Fuel Quantity

I Diesel 40 Lit/Hr

2 Natural gas 414 Nm /Hr

3 Briquettes 1.9 MT/Hr

2. The flue gas emission

lollowing standards:

through stack attached to stack shall conform to the

There shall be no process emission from the manufacturing process as well as anY

2

J

The generated Effluent shall be treated In ETP and then shall be evaporated in

evaporator there by achieving ZLD.

Th; GIDC drainage connection given by the GIDC for discharge of industrial

effluent shall be disconnected & the outlet shall be sealed'

Domestic waste water shall be disposed offthrough septic tank/soak pit system

J

4

other ancillary oPerations.

Ambient air quality within the premises of the industry shall conform to the

following standards:

5. The appl icant shall provide portholes, ladder, platform etc at chimneY(s) for

monitoring the air emissions and the same shall be open for insPection to/and for

use of Board's staff. The chimneY(s)

shall be designed by numbers such

d isplayed to lacilitate identillcation.

vents attached to various sources of emission

as S- l, S-2, etc. and these shall be painted/

Sr.

No

Stack
attached to

Stack
height in
meter

APCM ,\

^:

Parameters
Permissible

limit

I
Steam Boiler
(6 rPH)

30 Mcii \ '

MF**
Particulate

Matter

s02
NOx

150 mgA{m3

100 ppm

50 ppm
2 D. G. Set

(500 KVA)
Stand by

lt $

PERMISSIBLE LIMIT
24 IIrs AverageAnnual

PARAMETERS

100 Microgram/m60 Microgram/mParticulate Matter- 10 (PM 16)

60 Microgram/m40 Microgram/mParticulate Maner- 2.5 (PM z.s )
80 Microgram/m50 Microgram/mSoz
80 Microgram/m40 Microgram/mNO-

M/s. Aarti Drugs Ltd(Unit-2) (lD: 43373) Page 2 of 5
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-10-A, Gandhinagar-382 01 0

Phone : (079) 23226295
Fax : (079) 23232156

Website : www.gpcb.gov.in

AUTHORI ZATION UNDER TIIE HAZARDOUS AND

6 The Industry shall take adequate measures for contror ofnoise levels from its own
sources within the premises so as to maintain ambient air quality standards in
respect of noise to less than 75 dB(a) during day time and ZO aS fAl during night
time. Daytime is reckoned in between 6 a.m. andr0 p.m. and nightiime is.eJton"ea
between l0 p.m. and 6 a.m.

GPCB

OTHER WASTE, S
AGEMENTAND TRANSBOUNT) ARYMO MENT) RULES.2OI 6

M]s. Aarti Drugs Ltdis hereby granted an authorization to operate facility lor following
hazardous wastes on the premises situated at plot no- 2ll 213, Road No. 2, GIDC
Sarigam- 396155,Ta|-Umbergaon, Dist- Valsad.

The authorization shall be valid up to 19107 /2025.

M/s. Aarti Drugs LtdlUnit-!y (tD: 43373) paee lof 5

Clean Gqiarat Green Gu.Jarat
ISO - 9001 - 2008 & ISO - 14001 - 2004 Certified Organisaticn

Sr.
No.

Waste

Category of
Hazardous Waste as

per the Schedules I, II
and III of these rules

Authorized mode of
disposal or recycling or

utilization or co-
processing, etc.

Quantity

Schedule Category

I
Process

Waste/Residue
I 28.1

(
n-

Collection, Storage,

Transportation recovery
disposal through co-
processing in cement

ind

366.825
MT/Year

2

Spent

Carbon/Spent

Charcoal
I A

\ )s)
Collection, Storage,

Transportation recovery
disposal through co-
processing in cement

industry

115.200

MT/Month

J

Chemical

Sludge from
wastewater

treatment

I 35.3

Collection, Storage,

Transportation, Disposal
at TSDF site.

40. 150

MT/Month

4

Empty
barrels/Contain

ers /Liners

contaminated

with hazardous

chemical/waste

I 33.1

Collection, Storage,

Decontamination,

transpiration and

disposal by sending to
actual user.

50 MT/Year

5
Used or Spent

oil
I 5 I

Collection, Storage,

Transportation, Disposal
by selling to registered

Re refiners.

0.200

MT/Year

5.1

O
u
t
w
a
r
d
 
N
o
:
5
7
2
0
1
9
,
0
3
/
1
1
/
2
0
2
0

7

181



5.2 The authorization is subject to the conditions stated below and such other conditions

as may be specified in the rules form time to time under the Environmental

(Protection) Act- I 986.

A. GENERAL CONDITIONS UNDER HAZARDOUS AND OTHER WASTES

(MANAGEMENT & TRANSBOUNDARY MOVEMENT ) RULES-20T6.

l. The Authorized person shall comply with the provisions of the Environment

(Protection) Act, 1986, and the rules made there under.

2. The Authorization or its renewal shall be produced for inspection at the request ofan

oilicer Authorized by the State Pollution Control Board.

3. The person Authorized shall not rent, lend, sell, transfer or otherwise transport the

hazardous and other wastes except what is permitted through this authorization.

4. Any unauthorized change in personnel, equipment or working conditions as

mentioned in the application by the person authorized shall constitute a breach of his

authorization. A
5. The person authorized shall implement Er96(g&t;y Response Procedure (ERP) for

which this aurhorization is being granQ[ &n-sidering all site specific possible

scenarios such as spi[[ages, leakage;a\ dc. and their possible impacts and also

carry out mock drill in this regard at Dql/r interval of time:

6. The person authorized shall 4fttXt! with the provisions outlined in the Central

pollution Control Board grlAliVon "lmplementing Liabilities for Environmental

Damages due to Handling and iliposal of Hazardous Waste and Penalty"

7. Ir is the duty ofthe authorized person to take prior permission ofthe State Pollution

Control Board to close down the facility.

8. The imported hazardous and other wastes shall be fully insured for transit as well as

fbr any accidental occurrence and its clean-up operation.

9. The record of consumption and fate ofthe imported hazardous and other wastes shall

be maintained.

I0. The hazardous and other waste which gets generated during recycling or reuse or

recovery or pre-processing or utilization of imported hazardous or other wastes shall

be treated and disposed of as per specific conditions of authorization

IL The importer or exporter shall bear the cost of import or export and mitigation of

damages if any

12. An application for the renewal ofan authorization shall be made as laid down under

these Rules.

M/s. Aarti Drugs Ltd(Unit-2) (lD: a3373) Page 4 of 5
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-10-A, Gandhinagar-382 010
Phone : (079) 23226295
Fax : (079) 23232156
Website : www.gpcb.gov.in

ffi\tr17
GPCB

2

13. Any other conditions for compliance as per the Guidelines issued by the Ministry of
Environment, Forest and Climate change or central pollution contror Board from
time to time.

14. Annual return sharl be fired by June 30'h for the period ensuring 3r', March of the
vear.

B. SPECIFICC ONDITIO NS (WHICHEVER IS APPLICABLE)
The authorized actual user of hazardous and other wastes shall maintain records of
hazardous and other wastes purchased in a passbook issued by the State pollution

Control Board along with the authorization.

Handing over of the hazardous and other wastes to the authorized actual user shall

be only after making the entry into the passbook ofthe actual user.

In case of renewal of authorization, a self-certified compriance repofl in respect of
effluent, emission standards and the conditi specified in the authorization for

hazardous and other wastes shall be submi CB

4. The occupier of the facility shall co operating procedure/ guidel ines

published by MoEF&CC or CpCB o form time to time.

5. Unit shall comply provisions (Management) Rules, 2016

For and on behalf of
Gujarat Pollution Control Board

.M.Ta ani)

No: GPCB/CCA-SRG-453/ID: 43373/

Deputy Chief Environment Engineer

Date:

ISSUED TO:

M/s. Aarti Drugs Ltd
Plot no- 211,213, Road No. 2,

GIDC Sarigam- 396155,

Tal-Umbergaon, Dist- Valsad.

-)

0e#^E:;;i;;i".El\"^fr "Ei;i;ibt
ISO - 9001 - 2OOB & ISO - 14001 - 2004 Certified Organisation
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:
S/A/A\./Yr-ir-7\t7,

GPCB

No: GPCB/ CCA-SRG- 453/lDz 433731

To,

M/s. Aarti Drugs Ltd.
Plot No. 211,213, Road no. 2,

GIDC Sarigam, , Sarigam - 396155

Tal-Umbergaon, Dist- Valsad.

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-10-A, Gandhinagar-382 010
Phone : (079) 2322629s
Fax : (079) 23232156
Website : www.gpcb.gov.in

BY R.P.A.D.

CCA-Amendment

(A-111s63)

Date:

suB: consolidated consent and Authorization (cc & A) under various Environmental
Acts/Rules.

REF: l) Your CCA Amendment Application Inward ID No. 188017, dated 30/12/2020.

2) CCA order no. AWH-108687 issued vide no: GPCB/CCA-SRG-453/ lD-433131571733.

dated30l1012020.

This has reference to the CCA order No.

4531 ID-43373157 1133, dated 30/10/20

stands amended (corrected) as under.

AWH-108 vide letter no GPCB/C

20 und ous Environmental Act/Rui

The validity period of the CCA amendment will up to 1910712025.

ISS CA-SRG-

es, which

a

CONDITIONS UNDER AIR ACT 1981:

1. Following shall be used as fuel

M/s. Aarti Drugs Ltd, (lD-43373) Page 1of2

Clean Gujarat Green Gujarat

Sr. No. 6ry.- Quantity

I Metformin Hydroci\tae 1200 MT/Month

Sr. No. Fuel Quantity

1 Diesel 40 Liter/Ilr

2 Natural Gas 414 Nm3/Flr

2 Briquettes 1.9 MT/Hr

ISO - 9001 - 2008 & ISO - 14001 - 2004 Certified Organisation
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2. The flue gas emission through stack attached to stack shall conform to the following

standards:

Sr. No
Stack attached

to

Stack
height in
meter

APCM Parameters
Permissible

limit

1

Steam Boiler
(6 rPH)
(Existing)

30

Multi cyclone

Bag Filter

PM
s02
NOx

150 mg.4',1m3

100 ppm

50 ppm

Steam Boiler +

(6 rPH)
Standby
(New)

Multi cyclone

Bag Filter

2

D. G. Set

(500 KVA)
Stand by

11
Adequate

Stack Height

*At a time only one boiler shall be operate.

The rest of the conditions of Consoli AWH-108687 issued vide no

cpcB/ccA-sRG-453 I ID -4337 3 I 57 17 3 remain unchanged and industry

shall comply with the same judiciously.

For and on behalf of

Gujarat Pollution Control Board

bhani)

Deputy Chief Environment Engineer

M/s. Aarti Drugs Ltd, (lD-43373) Page 2 of 2
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 1O-A,

GANDHINAGAR - 382010,

(T) 079-23232152

w
\Z

GPCB

BY RPAI)

CCA-Am endment

(H-121429)

No: GPCB/SRG-CCA-453(3yID 43373/ Date:

TO'

1\{/s. Aerti Drugs Ltd
Plot No: 211,213, Road No. 2,

GIDC Sarigam,

Tal: Umbergaon,

Dist: Valsad- 396155.

sUB: consolidated consent and Authorization (cc&A) under various Environmental
Acts/Rules.

REF: I ) Your Application inward no. 225162, dated 24106/2022

2) CCA of the Board issued vide order no 08687 dated 03111/2020, valid up to
t9t07/2025.

In exercise of the power conferred under of the Water (Prevention and Control of
Pollution) Act-1974, under section-21 (Prevention and Control of Pollution)- l 98 1

and Authorization under rule 6(2 Hazardous And Other Waste (Management and
Transboundary) Rules, 2016 & the Environment @rotection) Act-1986, The
Board has granted CCA vide order o. AWH-108687 issued vide this office order no.
GPCB/SRG-CC A-453 tID 43373 /5720t9 dated 03t 1U2020, valid up to tg/07 t2025.

The Board has right to review and amend the conditions of the said ccA orders. Now,
considering your application for ccA amendment inward ID No. 225162, dated,24lo6t2o22,
CCA-Amendment hereby granted for increasing process waste/residue and Decrease quantity
of spent carbor/spent charcoal of Hazardous waste with following conditions.

The order shall be read as CCA-Amendment order no.:H-121429 Date of Issue:

14/0912022, valid up to 19107/2025.

SURICT TOFOLLOWING SPECIF'IC COI\IDITIONS:
l. There shall be no change in products & its capacity after CCA-Amendment.
2. There shall be no change in water consumption, wastewater water generation & its

mode of disposal CCA-Amendment.

3. There shall be no change in fuel consumption, flue gas emission and process gas

emission after CCA-Amendment.

lWs. Aarti Drugs Ltd (ID: 43373)Page I of 2

f

I

Clean Gujarat Green Gujarat
Website : https://gpcb.gujarat. gov. in
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2. AUTHORIZATION TJNDER THE HAZARDOUS AND OTIIER WASTES

EMENT OUND MO R 20t6

BE MENED & READAS
2.1 lWs. Aarti Drugs Ltd is hereby granted an authorization to operate facilitY for

following hazardous wastes on the premises situated at Plot No: 211,213, Road No. 2'

GIDC Sarigam, Tal: Umbergaon, Dist: Valsad- 396155.

2.2 The authorization shall be valid up to 1910712025.

2.3 The authorization is subject to the conditions stated below and such other conditions as

may be specified in the rules form time to time under the Environmental (Protection)

Act-1986.

3. The rest of the conditions of consolidated consent (cc&A) order No. AWH-108687 issued

vide order no. GPCB/SRG-CCA-453/ID 433731572019 dated, 0311112020, valid up to

lgl}7l2)25 and amendment thereof shall remain unchanged and industry shall comply with

the same judiciously.
For and on behalf of

Gujarat Pollution Control Board

(M. V. Patel)

Environment Engineer

Mode of disposalQuantity
Schedul

e & Cat.
Sr.

No.
Waste

Collection, Storage, Transportation

& Disposal through Co-Processing

at Cement Ind
t-28.1

142t.617

MT/YearI
Process

Waste/Residue

Collection, Storage, Transportation

& Disposal through Co-Processing

at Cement Indu

1011.064

MT/Year
I-28.32

Spent Carbon/
Spent Charcoal

481 .8

MT/Yom

Collection, Storage, Transportation

& Disposal at Approved TSDF Site.I-35.33

Chemical Sludge
from Wastewater
treatrnent

llection, Storage, TransPortation

Disposal by selling to registered

recyclers

5U

MT/YCarli
I-33.1

Empty barrels/
Containers/ Liners
contaminated with
hazardous
chemicaU waste

4

,4.2
{vlT,lfear

Collection, Storage, Transportation

& Disposal by selling to registered.1 ...

,L
I-5Used Oil5

IWs. Aarti Drugs Ltd (ID: 43373)Page2 of 2
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-1 0-A, Gandhinagar-382 01 0
Phone : (079) 23226295
Fax : (079) 23232156
Website : www.gpcb.gov.in

ffi\t7z
GPCB

BY R.P.A.D

NOTICE OF DIRECTION UNDER SECTTON-s OF ENVTRONMNET (PROTECTION)

ACT, 1986 FOR THE VIOLATIONS OF THE HAZARDOUS & OTHER WASTE

(MANAGEMENT & TRANSBOUNDARY MOYEMENT) RULES -2016 AS AMENDED

FROM TIME TO TIME.

WHEREAS, you are having industrial plant at Plot No. 211,213, Road no. 2, GIDC Sarigam,

Tal-Umbergaon, Dist- Valsad - 396 155 for the manufacturing of Metformin Hydrochloride.

ANDWHEREAS, the Gujarat Pollution Control Board has granted Consolidated Consent and

Authorization (CC&A) vide Consent Order No. AWH- 108687 dated 3011012020, which was

valid up to 1910712025 for the manufacturing of above said product with certain conditions

mentioned therein.

ANDWHEREAS, during the inspection of your industrial plant on 0910912021 under Section-10

of the Environment (Protection) Act, 1986 by the authorized officers of the Board, it has been

noticed that,

1. You have sent truck filled with spent carbon (hazardous waste) for unauthoized [to M/s.

RSPL (i.e. Common disposal facility)l disposal without manifest which is non-compliance

of CCA.

Now, therefore I, A.V.SHAH, Member Secretary of Gujarat Pollution Control Board in exercise

of the power conferred on file no. Legal-G-28 under Section (5) of the Environment (Protection)

Act-1986, proposes to issue directions as under:-

1. Why not to issue direction under section 5 of the Environment (Protection) Act, 1986 to

prohibit you from manufacturing activity?

2. Why not to direct to concem authority for disconnection of Power Supply & Water Supply

of Power supply of your industrial plant?

3. Industry shall dispose Hazardous waste as per Consent Conditions and regularly use the

online manufacturing system for disposal of Hazardous waste.

4. Unit shall comply with the CCA conditions.

You are hereby directed to reply within 15 days from the date of service of this notice failing

which, it shall be presumed that you have nothing to say in this matter and appropriate action will

be initiated against you for the conduct of the business of your industry, under the Environment

(proteition) Act 1986 for non-compliance of Hazardous and Other Waste (Management and

Transboundary Movement) Rules -2016 & amendments thereof.

For and on behalf of

Gujarat Pollution Control Board,

Clean Gujarat Green Gujarat
(A.v.Shah)

Member Secretary

ISO - 9001 - 2008 & ISO - 14001 - 2004 Certified Organisation
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NO: GPCB/ CCA-SRG-453/lD 433731

Issued to:

M/s. Aarti Drugs Ltd.

Plot No. 211,213, Road no. 2,

GIDC Sarigam,

Tal-Umbergaon,

Dist- Valsad 396155

Date:
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ffiq r<qur tflrur +g
CENTRAL POLLUTION CONTROL BOARD

qqt+{Er, m qa wr<rg qfit{+{ firaa srrrf, trGFR
MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE GOVT. OF INDIA

SPEED POST

.r.".r*r-

J31d.rr,.L\

{r*q
(A. Sudhakar)

Division Head

Waste Management-ll

i:#fu:w

File No. CP-21l10/2021-WM-ll-HO-CPCB-HO December 16,2021

C\ 1.-r o
To

The Member Secretary
Guj arat Pollution Control Board

Paryavaran Bhavan, Sector- 10A,

Gandhinagar-3 820 I 0, Gujarat

Sub: Enforcement of Rule 23 (2) of the Hazardous and Other Wastes (Management and

Transboundary Movement) (HOWM) Rules, 2016 with respect to implementing

liabilities for environmental damage including financial penalty on M/s Aarti Drugs

Ltd., Gujarat.

l(ef: Letter no. GPCB/CCA-SRC -453/ID 433731606903 dated 03.11.2021.

Sir.

This has reference to above referred letter for approval to impose Financial Penalty of

Rs.4,00,0001 (Rupees Four lakhs only) on M/s Aarti Drugs Ltd., Valsad, for violation of
provisions o1 HOWM Rules,2016.

In the ref-erred letter the violations with respect to rules has not been clearly mentioned.

However, after examining the proposal & inspection report, following five violations were

lound:

a. Rule 6: Transporting hazardous waste for unauthorized/ illegal disposal.

b. Rule l7: Not labelled HW in Form 8.

c. Rule 18(l): Transportation ofHW through unauthorized vehicle and

d. Rule 18(2): Not provided relevant information to transporter in Form 9.

e. Rule 1 9: Movement of HW without generating Manifest in Form 10

In this regard, Competent Authority, CPCB has accorded approval for imposition of

Financial Penalty of Rs. 5,00,0001 (Rs. Five Lakh only) on M/s Aarti Drugs Ltd., GIDC

Sarigam, Valsad @ Rs. 1 lakh per violation lbr violation of (Rules 6,17,18(l)&.(2) and 19) of

HOWM Rules,2016.

Yours faithfully,

g/\

rqffi r1q1'ES q-tr +n, ffi-ttoo:z
Parivesh Bhawan, East Arjun Nagar, Delhi-110032

({HFT/Tel : 43102030, 223057g2,+q-qIie/Website : www cpcb nic in

GDGD

16190



- GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-1 0-A, Gandhinagar-382 01 0
Phone : (079) 23226295
Fax : (079) 23232156
Website : www.gpcb.gov.in

RPAI)
Date:

sry\t7z
GPCB

N0: (lPC I}/CCA-SRG-453/ID- 43373/

To,

M/s. Aarti Drugs l,td.
Plnt No.2ll,2l-1, Road no.2,
GIDCI Sariganr,

Tal-Umbergaonr

I)ist- Valsacl * 396 155

Sub:

Rel'.:

Financial P*nalt.v fbr violation of.the I{azarckrus and Oih!'r Wastes (l\4anagernent

and'['ransbounclary lvlovement) (l :lOW]VI) Ilules, 20 l6
l. Notice of direction issucrd uis. 5 of the Hnvironment {Protection) Act. 1986 on

30/10120?1.

). Cll'}CB lcfier vidc- no. CP-21i1012021-WN'l-ll-Irc-Cll'}Cl3-ll0 datcd 16ll2l2O2I
regardirrg approval financial penalty ftrr violatictn of the I IOWM llules, f 0l 6

WIIlilt[:iAS. 1,ou are having itdustrial plmt at l'}lot No. 211.213. Itoacl no.2. GID(' SarigrLnr.

T'al-Urnbergaoll, f)ist- \ralsad -39() 155 lbr thc nranulircturing of Nletlbnnin H,vdrochloride.

ANDWIJIIREAS. the Ciujiuat Pollution C-'ontrol Botird has granted Consolidat,-'d l'onsenl and

Autlr<rrization (CC&A) vide Cousent Ordet No. A\\,'ll- I08687 dated 30 10.202\), *hic:h rvas

valicl up to lc)/07,/2025 tilr the rnanufactrrring of above said product rvith ccrtain conclitions

rnentionr'cl thercin.

ANDWIIEitE;\S" Nolice ol'direction issuetl u/s.5 of'the [rnvironrnent (Plolection) Act. lt)8(i on

3011012021 basecl on violation obsewed on inspected clated 0910912021 and CII'CB hacl been

rec;uestecl to grant permission to lev.v financial penalt,v .rs per Rule 23(2) ol'Hazardous & other

$,astes (\4anagement & Transboundary ivlovelnent) Rules, 201 6.

ANDWI'lFlRliAS. (iompetent Authority. CPCB has accorded approval fi'rr inrposition of I'iinancial
Ilcnalt.v of'Its. 5.00,000/- (lts. Five [.trklr onlt') to your unit fbr violation o1'(lLules {'t. 17,

l8t I )&t2) and l9) o1'[{OWIr4 Rules. 2016.

'['hus. 
]'ou arc hcreby' informed to pay Rs. 5,00,000/- (Five Lakhs Only) as a I'iinancial ['}enalty.'

for violntion of the IIOWM l{ules. 2016.

RTGS details are as loll<lrving:-

CI.JJARA f POLLTI'I ION C]ON"I'ROL B()ARI)
1 0325062238

C.LIItRITNT

Clean Gujarat Green Gujq,rat

A
tj

Narrre of Pal'ee

Bank Account Nrrnrber

C]

t)
unt

Bank

lJranclr

S-TATF- RANK OF INDIA
CiAN DI IINAGAR ZONz\I. RI1ANCI ltr

J; Branch Address ST'C'|OR-10 iB. IN FRONTOII NEW SAC]HIVALAYA.
GANDHINA(iAR.382O IO

(,; IFSC Clode s8IN0001355

ISO - 9001 - 2008 & ISO - 14001 -2004 Certified Organisation
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I)ctails rcg;irding action taken in this regarcl shall lre cclmmunicntcd on lbllolving nrail especialll,
rvith t I'['ll No.

1 ) lr uh-gpcb-acc5'.a. gujarat. gov.in I ) nuh-gpcb- sari(aigujarat.gt'rv.in

'l'ltis 
order is issuecl atlcr approval of cornpetcnt authority.

Iior rnd on behall'of
(iu.iarat I'ollution Control lloard

rV \
I/r(I"

(M.V.Patel)
Environment Engineer
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-1 0-A, Gandhinagar-382 01 0

Phone : (079) 23226295
Fax :(079) 23232156
Website : www.gpcb.gov.in

ffi\t7z
GPCB

BYR.P.A.D
CLOSURE DIRECTION UNDER SECTION 5 OF THE ENVIRONMENT
(PROTECTION) ACT, 1986 FOR THE VIOLATION OF THE ILAZARDOUS &
oTHER WASTE (MANAGEMENT & TRANSBOUNDARY MOVEMENT) RULES,
2016 AS AMENDED FROM TIME TO TI]\I}],

WHEREAS you M/s. Aarti Drugs Ltd. is having industrial plant located at Plot No: 211,213,

Road No. 2, GIDC Sarigzun, Tal. Unrbergaon, Dist: Valsad 396 155 Ibr production of
Metformin Hydochloride.

ANDWHEREAS, Gujarat Pollution Control Board has granted Consolidated Consent and

Authorization (CC&A), AWH-108687, dated 1010712020, valid tp to 19107/2025 and

amended thereof with certain conditions for the production ofproduct mentioned therein.

ANDWHEREAS, Police Department, tshilad has caught Tanker no. GJ 15 AV 2810 without

any documents, filled with Process Waste/ Residue (Liquid) generated during manufacturing

of Metformin Hydrochloride. l'anker Ormer,lDriver has informed that hazardous waste is

being dumped at Unknown location. During intenogation of Police with Tanker

Owner/Driver, they said lvaste is fcom N4/s. Aarti Drugs Ltd., Plot No: 211,213, Road No. 2,

GIDC Sarigarn, Tal. Umbergaon, Dist: Valsad 396 155.

ANDWHEREAS, Your industrial plant (M/s. Aarti Drugs Ltd.) was inspected under section

10 of the Environment (Protection) Act, 1986 ott 2010212022 & 24102/2022 with reference to

above matter by the authorized officers of the Board, lbllowing observ'ations are made:-

1. Unit has sent this w'aste (Process waste,{Residue) into tanler No. GJI5AV2810 without

any document (manifest, etc.) which is caught by the Police Department. This clearly

indicates that unit may be illegalty disposing their generated Hazardous Waste at

unknoun location.

2. During inspection, Tanker No. GJl5AV2810 filled with liquid chemical @rocess waste)

observed under custody of Bhilad Police.

3. Tanter owner has shovrn us the location in M/s. Aarti Drugs Limited (Plot No. 211,213,

Road No. 2, GIDC Sarigam) ftom vrhere he had filled/load his tanker No. GJl5AV2810

4. The sample collected from this tanker and sample collected from tank of your unit from

which tanker was filled within your premises is observed identical from its physical

appearance & pH.

5. During inspection, it is forurd fiat this waste is a process vi-aste/residue generated during

manufacturing of Metformin Hydrochloride and as per CC&A (AWH-108687) condition;

this waste shall be dispose for co-processing to cement industry.

6. During inspection dzted 24/O212022, Unit has submitted material balance. From the said

material balance and production details submitted during inspection and record of

disposal of hazardous waste by the unit from XGN, it is concluded that during the period

of Januar.v - 2027 to January - 2022 uill has manufacture d 9116.462 MT of Metformin

clean Gujarat uitffi"tririhf"at3-i73) 
Pase I or'r
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Hydrochloride and as per material balance generation of process waste/residue is 619.9'19

MT and carbon waste i-. 583.453 MT. However as per XGN records unit has disposed

only 202.17 MT of Process waste/residue and 169.55 MT of carbon waste through

manifest and disposal ol' remaining 417.549 MT of process waste and 413.88 MT of

carbon wasle is ofquestion. Hence writtcn instnLctiorr is given for clarification to this unit,

However, unit has not replied till date in this rcgard and hence it may be concluded that

urit has disposed off 417.-(.19 l\4'l' of process rvaste and 413.88 MT of carbon *'aste (as

per material balance srLbmitled by the unitl in unauthorized mauner.

AND WHEREAS, Chance of I{earing was given vide letter dated ?4/0212022. In this regards,

your submission vide letter dated,2810212022 is not conlincfulg.

AND WHEREAS, as per the fingerprint anall,sis report of Ilazardous waste sample collected

fiom lanker No. GJl5AY2810 in custody ol'Bhilad I'olioe and Hazardous Waste sample

collected from residue storage tank of IvI/s. .,\arti Drugs Limited, it seems that both sample

are identical.

qBDER

UNDER THE CIRCLIMSI'-A.NCES. I A. V. Shah, Menrber Secretary of Guiarat Pollution

Control Board in exercise oltlre pou'er conltrred under lile No. t,egal-G-28 under Section 5

of the Environment (Protecrion) act, 1986 issue Directions as under with immediate effect

from the date of issue this ordcr:

1 . To close the operation of your industrial plant on the above mentioned site.

2. You shall stop operation ol'your industrial plant including D.G. Set and Captive Power

Plant with immediate eff'ect from date ol issue of this order.

3. This order will be effeclive n,ith immediale effed.

4. Industry shall dispose hazardous waste as per C'CA Conditions and maintain its complete

records.

5. Unit shall comply with CCA conditions.

6. Industry shall pat,Rs. I Crore as an Interim Environnrental Compensation (Interim EC)

immediately in following ArC.

Name of Pavee GU.iA I(AT I'OLI.UTION CONTROL BOARD

Bank Account Number 1032 s06223 8

T5,pe of Account CUI{REN'I'

STATTT BANK OF INDTA

GANI)HINAGAR ZONAL BRANCH

Branch Address
SEC TOR-IO /B, IN FRONT OF NEW
SA()HIVALAYA GANDH]NACAR-382OIO
sBN000l3s5

A

B

C

D Bank

E Branch

F

G IFSC Code

M/s Aarti Drugs Ltd. 0D 43373) page 2 of 4O
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-1 0-A, Gandhinagar-382 0'l 0

Phone : (079) 23226295
Fax : (079) 23232156
Website : www.gpcb.gov.in

Details regarding action tzrken in this regard shall be communicated on following mail
especiall with UTRNo

l) nuh-gpcb-acc5@)gujarat.gov.in 2'; nuh-gpcb- sari@gujarat.gov.in

IF the above directions are not complied, you are liable for prosecution under Section 15 of
the Environment (Protectiorr) AcL 1986 which provides punishment with imprisonment for a

term which may extend to five year and with trne which may extend to Rs. one lac or both.

For and on behalf of
Gujarat Pollution Control Board,

\ ,..
- or\
2

/
(A. V. Shah)

Member Secretary
NO: GPCBiCCA-SRG-453(2)/ID-41373| Date:
To:-
M/s. Aarti Drugs Ltd.,
Plot No: 211,213, Road No.2,
GIDC Sarigam, Tal. Umbergaon,
Dist: Valsad 396 155

Copy T

e Deputy Engineer (O&M),

Dakshin Gujarat Vij Company Ltd,
GIDC Sarigam,

Dist: Valsad..,.........1 am directed to rcquest you to disconnect supply of electricity

(except singlc phase) with immediate effect from the date of issue

of this order to the industrial plant of M/s. Aarti Drugs Ltd,

Located at PIot No: 211,213, Road No. 2, GIDC Sarigam, Tal.

IJmbergaon, Dist: Valsad 396 1 55 & intimate to us accordingly

2. The Deputy Engincer,

Gujarat Industrial Development Corporation,

Sarigam,

Dist: Va|sad...........I am direct to lequest l,ou to disconnect supply of rvater immediate

effect from the date ol'issue of this order to the industrial plant of

IvUs. Aarti Drugs Ltd. Located at PIot No: 211.213, Road No. 2,

GIDC Sarigam, Tal. llmbergaon. Dist: Valsad 396 155 & intimate

to us accordingly.

3. The Regional Transport Officer (ARTO),
Dist. Vslsad,
Gujarat 384265 I am directcd to request you to cancel the Registration

of 'l'anker no. GJ- l5- AV-2810 as it was involved in

illegal transportation of fIazardous rvaste.

ffi\t7z
GPCB

I

Clean Gujarat Uitffi"ffiiihfDt33,3) 
Page3 or4
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4. Mr. Mujeebul Khan

(Ouner of Tanker no. G.r- l5-AV-2810)

Malik Niwas, opp. Immn rragar,

Vapi, Valsad-396191....'I'o direct youtopay Rs. 2 lakhs as :rn Interim Environmental

CompensatiorL (IiC)/Penalc, imnrediately in following A,/C

A Name of Payee GUJARAT POLT,I]TION CONTROL BOARD

B Bank Account lr umber' 10325062238

C Type of Accouni CUITRENT

STI,TE, BANK OF INDIAD Bank

Branch

Branch Address

E G A}.IDHIN AGAR ZONAL BP-TNCH

SECTOR.IO IR, IN FRONT OF NEW
SA(]HIVALAYA GAN D}INAGAR-382O IO

sBN0001355

F

G IFSC Code

5. The Regional OIIicer,

Regional oflice, Sarigam To ensure the compliances of this Directions & submit

detailed IR with AR.

For and on behalf of
Gujarat Pollution Control B

(4. . Shah)

Member Secretary

M/s. Aarti Drugs Ltd. (ID 43373) Page 4 of 4O
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-1 0-A, Gandhinagar-382 01 0

Phone : (079) 23226295
Fax : (079) 23232156
Website . www.gpcb.gov.in

sry\t7z
GPCB

illi

BY RPAD
REVOCATION OF CLOSURE DIRE,CTION TjNDER SECTION 5 OF THE
ENVIRONMENT (PROTECTTON) ACT, 1986 FOR THE VIOLATTON OF THE
HAZARDOUS & OTHER WASTE (NIANAGEMANT & TRANSBOUNDARY
MOVEMENT) RULES, 2016 AS AMENDED FROM TIME TO TIME

WHEREAS .vour M/s. ,,\arti Drugs Ltd. is having indurstrial plant located al I'>lot No: 211,213,

Road No. 2. GIDC Sarigarn. Tal. Umbergaon. Dist: Valsad 396 155 tbr production of
Metfonnin Hydochloride.

ANDWHEREz\S" Gujnrat Pollurtion Control Board has griurted Consolidatecl Consent and

Authorization (CC&A), AWH-108687, dated 1010712020, valid up to 1910712025 and

amended thereof rvith certain conditions lbr the production of prodr-rct mentioned therein.

ANDWHEREAS. Gujarat Pollution Control Board has issued Clostre Direction under

Section 5 of the Environment (Protection) Act- 1986 vides this otfice order no. GPCIB/CCA-

SRG-453(2)llD 433731637019 dated 3010312022 for the reasons rnentioned therein.

;\NDWHEREAS. you have applied for revocation vide online application inward no.

5000582, dated 121A412022 w'ith relevant documents. undertaliing and submitted Bank

Guarantee of Rs I0 Lakhs of IDBI Bank. r.vhich is valid up to 04/0312023.

ANDWHEREAS, you have paid interim Environmental Compensation of Rs. 1,00"00,000/-

(l Crore) urd Rs 2,00,000/- (2 Lakhs) on behalf o1' the transporter to the Board on

08t04t202?.

ANDWHEREAS, your industrial plant was inspected on 13104120?2 under Section-10 of the

Environment (Protection) Act b_v the authorized officer of the- Board, and observed that:

1. During inspcction industrial unit rvas tbund not in operation and no production

activity w'as going on.

?. Powel supply of the unit was disconnected b"v DGVCI- on 0710412022 and water

supply of the unit was sealed by GIDC on 051041202?.

3. Unit has subrnitted notarized undertaking and ensure that they rvill not dispose rvaste

(Process rvaste/residue) illegally'. at unknown location and further ensure that in

future they will dispose of Hazardous Waste as per CCA Clonditions under GPCB

guideline as amended liom time to time.

1. Unit has given assurance to comply CCA couditions.

ORDER

Under the above circumstances. I, A. V. Shah, Member Secretary, Gujarat Pollution Control

Board. in exercise of the power conf-erred under lile no. Legal-G-28. lbr under Section-5 of

Environment (Protection) Aot-1986 is directed to revoke Closure Directions issued vide order

Clean Gujarat Green Gujarat 
Page 1or2
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no. GPCB/CCA,-SRG-453Q)1ID 433731637019 dated 3010312022 for three months fionr the

issuc date of this ordel rvith fbllou.ing conditions;

1. Unit shall disposed hazardous u,aste as per CCA condition and maintained record

Itlr the sanre.

2. Unit shall comply r.vith CCA conditions.

For and on behalfof
Gujarat Pollution Control Board

^{2

(A.v.Shah)
Member Secretarv

NO: GPCB/CCA-SRG-453(2)/ID-433731 Date:

ISSLIED To:-
Aarti Drugs Ltd.,
Plot No. 211,213, Road No.2,

GIDC Sarigam.
Ta: lJmbergaon, Dist: Valsad 396 t55

Copl'' T
1. Deputy Engineer (0&M),

{
{

e

Dakshin Gujarat Vij Company Ltd
GIDC Sarigam,
Dist: Valsad..,,..,".."."With a request reconnect the supply.' of c-lectricity for Three

Months from the date of issue of this order to the indr-rstrial plant

trl'IvI/s. ;\arti Drugs Ltd.. Plot No: 211,213, Road No. 2. GIDC

Sarigarn. Tal. Umbergaon. Dist: Valsad-396155 & intimate to us

accordingl.v.

2. Thc Deputy Engincer
Gujarat Industrial Development Corporation
Sarigam,
Dist: Valsad ... With a requcst tc-connect the rvater suppl,v for Three Months

fiom the date of issue of this order to the industrial plant of M;'s.

Aarli Drugs Ltd.. Plot No: ?11,213, Road No. l. GIDC Sarigam.

Tal. L;mhergaon, Dist: Valsad-396 155 &. intimate to us

accordingly.

3. The RegionalOfficer,

Regional oflice,

Sarigam... .'l'o ensure compliance of this order & submit lR.

For and on trehalf of
Gujarat Pollution C rd,

Shah)
Nlcmbcr Secretary

Page2 of2
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REVOCATION OF CLOSURE DIIIECTION UNDEII SECTION

BY I{PAI)
5 OF' THE

ENVIIIONMENT (PII.OTECTION) ACT, 1986 FOII TI{E VIOLATION OF THI]

HAZARDOUS & OTrIIllt WASTE (MANAGEMANT & TRANSBOUNDARY

MOVEMENT) IIULES,2016 AS AMENDED FROM TIME TO TIME

WIIEREAS you M/s. Aarli Drugs Ltd. is having industrial plant located at Plot No 211,213,

Road No.2, GIDC Sarigam, 1'al: Umbergaon Dist: Valsad-396 155 for manufacturing of

Metforn.rin Llydr ochloride.

AND WIIEREAS, Gujaral Pollution Control Board has grantcd Consolidatcd Conscnl and

Aurhorization (cc&A), Aw[I-108687, dated 0311112020, valid up to 1910712025 and

amcndcd thereof with certain condilions.

AND WIIIIREAS, Gujaral Pollution conlrol Board has issucd closure Dircction under

Secrion 5 ofthc Ijnvironmcnl (Proteclion) Act 1986 vidcs this officc ordcr no. GPCB/CCA-

SRG-453(2)/lD 433731631019 datcd 3010312022 for thc reasons mentioncd therein'

AND WllllREAS, you havc applied for revocalion with relevant documcnts, underlaking and

submittcd bank guaranlce ofRs. 10,00,0001 of IDIII Ilank, which is valid up to 10104/2023

and you have paid Interim Llnvironmcntal Compcnsation ofRs. 1,00,00,0001 (1 Crore) and

Rs. 2,00,0001 (2 lakhs) on bchalf ol the transporlcr to the Board or.r 0810412022.

Subscqucntly, trail revocation was issued on 3010412022 for three monlhs with thc Conditions

mcntioncd thercin.

AND WIIBI{EAS, with rcspect 10 your rcvocalion application of closurc Dilection, your

industrial planl on 12/OB|2O22 undcr Section-10 of the Environment (Protcction) Ac1 by the

authorized officcr of thc Board and obscrvcd that:

l. As per Flon'ble Ufirbergaon courl order, unil has scnt wasle (Process waste/Residuc)

19.28 MT to M/s llco Waste Managernent through manifcst numbcr 1717802,

datted.OT /0512022, which was prcviously caught by Policc Dcparlrncnt and incuslody of

Bhilad Police Station, Ilhilad.

2. Unit has applicd for cc&A amendmcnt vidc inward lD - 225162, daled 2410612022 with

reviscd calculation of hazardous waste gencration duling thc manufacluring of Mclformin

Ilydrochloride.

3. Unit has submitted notarized undertaking dated 1110412022 to cnsurc thal gencrated

l.lazardous Waste will bc disposcd propcrly only tkough online manifest system lor

disposal of Hazardous Wastc through aulhorizcd vchicle as per condition of Consolidated

Consent and Authorizalion

Ordcr

Undcr the abovc circumslanccs, I, D. M. Thakcr, Mcmbcr Sccrctary, Gujarat Pollurion

control Board, in cxcrcise of thc powcr conlerrcd under filc no. Legal-G-28, lor undcr

Pagc l of2
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Section-5 of Dnvironment (Protection) Ac1-1986 is directcd to extend the Rcvocalion order

issucd vidc order no. GPCB/CCA-SIIG-453(2)1ID 433131660905 dated 30/0412022 for Six

Months with following conditions;

l. Induslry shall comply with the CCA conditions.

For and on bchalf of
Gujarat Pollution Control lloard

. )..'
a?

(D. M. Thakcr)
Mcmbcr Sccrctary

NO: GPCB/CCA-SRG-453(3y[D 433731 l)atc

To:-

M/s. Aarti l)rugs Ltd,
Plot No 211, 213, Iload No. 2,

GIDC Sarigam,

Tal: Umbcrga , Dist: Valsad-396 155.o

1

COPY
c Dcputy Enginccr, (O & M),

Dakshin Gujarat Vij Company Ltd
GIDC Sarigam,
Dist : Valsad.............With a requcsl conncct the supply of clcclricity for Six Months

from thc date of issue of this oldcr of M/s. Aarti Drugs Ltd, Plol

No 211, 213, I{oad No. 2, GIDC Saligam, Tal: Umbergaon

Dist: Valsad-396 155 & inlimatc to us accordingly.

2. Thc I)cputy Enginccr
Gujarat Industrial Dcvclopmcnt Corporation

Sarigam,

Dist : Valsad..............With a rcqucsl conncct thc water supply for Six Months from

thc dale of issue oI this order of M/s. Aarti Drugs Ltd, Plot No

211,213, Road No. 2, GIDC Sarigam, fal: Umbergaon Disl:

Valsad-396 155 & intirnatc to us accordingly

3. Thc I{cgional C)fficcr,

Ilcgional officcr, Sarigam ..To compliance moniloring & submit IR.

For and on bchalf of
Gujarat Itollution Control Iloard

-nn"- ,o\ Yv
D-d1 

' Lel'l

(D. M. Thakcr)

Mcmbcr Sccrctary
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COMPLAINT INVESTIGATION REPORT 

1.  Complaint Received from Written complaint of Mr. Mohshin J. Sahikh (M.No.9662224888), office at 

Flat no.301-A, Sai Complex, Near Bhandari Samaj Hall, Bhilad West, 

Bhilad, Tal Umbergaon, dist- Valsad, Gujarat 

2.  Complaint Received against M/s. Aarti Drugs Ltd. (ID-43373), PLOT NO. 211, 213,  GIDC Estate, 

Sarigam 

3.  Complaint Received Date  13/10/2022. 

4.  Date of Inspection & time 06/12/2022  at 13:55 Hrs on wards. 

5.  Person Contacted during 

Investigation 
Mr. Sachin Tambe - Unit Head 

6.  Grievances with respect to the 

pollution issues 
--- 

6(i) Water  Pollution --- 

7.  Verification during inspection  

7(i) Land Pollution   

            Written complaint of Mr. Mohshin J. Sahikh, Bhilad 

received to this office on dated 13/10/2022, regarding hazardous 

waste disposal and dumping within factory premises. On that 

basis inspection is carried out of the unit. Unit is engaged in 

manufacturing of Metforming HCL. During visit unit is found in 

operation and production of Metforming HCL is going on. During 

inspection it is observed that maximum carpet area of premises 

is covered with RCC flooring and Office building, production 

plant building, warehouse, raw/finish goods building, utility, 

ETP, Haz waste storage area etc., so no any decision can be 

taken regarding deep burial of chemical waste within premises 

as mentioned in complaint. So in this regard and during on 

observation of the unit, it is instructed that: 

1. Unit has been instructed to carry out monitoring of geological 

survey at different places within premises by reputed institute 

i.e. NEERI,NPC,IIT, Scheduled 1 Auditors, etc. and submit the 

report to this office as earliest. In this regards also instruction 

was also given on dated 12/08/2022 to submit the report of 

reputed institute.  

2. During inspection VOC felt from Oil & Grease removal tank of 

ETP, hence instructed to take precautionary measure to avoid 

VOC. 

3. During inspection sludge drying beds are observed full with 

semi sludge covered with shed and looking to the condition of 

SDB, it has not adequate for sludge drying hence instructed to 

provided sludge decanter instead of SDB for the removing of 

sludge 

4. During inspection generated steam with VOC from 

psychometric evaporator goes directly into atmosphere is 

observe, hence instructed to provide latest system i.e. 

MEE/MVR instead of psychometric evaporator to avoid VOC. 

5. During inspection @ 35 to 40 MT Carbon waste is found store 

within storage area and in open near storage area, hence 

instructed to sent on priority basis at Common disposal site. 

            

          Unit has provided ETP for treatment of generated wastewater and 

treated waste water from treated wastewater holding tank is evaporated 

in psychometric Evaporator. Flow meter provided at inlet & final outlet of 

ETP & reading recorded as 2282.5 KL & 3407 KL respectively. During 

inspection ETP & Evaporator is found in operation. Two waste water 

27
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sample is collected as mention in sample details column in IR. Mother 

liquor generated from process is reused in mfg. process. Unit has two 

numbers of briquette fired steam boiler (cap. 6 TPH) attached with 

common stack and provided separate dust collector followed by bag filter 

as APCM. During visit one steam boiler is found in operation and other as 

standby. Unit has provided diesel based D.G set (500 KVA), as standby 

facility. Approx. 35 to 40 MT spent carbon and approx. 30 KL process 

residue waste is found stored in storage area.  

8.  Collection of Samples (02) 

1. from reuse tank (evaporator condensate) . 

2. sample collected from collection tank of etp. 

9.  Grievances other than 

pollution issues 

       -- 

10.  Conclusion During inspection it is observed that maximum carpet area of premises 

is covered with RCC flooring and Office building, production plant 

building, warehouse, raw/finish goods building, utility, ETP, Haz waste 

storage area etc., so no any decision can be taken regarding deep burial 

of chemical waste within premises as mentioned in complaint. Unit has 

been instructed to carry out monitoring of geological survey at different 

places within premises by reputed institute i.e. NEERI,NPC,IIT, Scheduled 

1 Auditors, etc. and submit the report to this office as earliest. In this 

regards also instruction was also given on dated12/08/2022 to submit the 

report of reputed institute. 

11.  Remarks        - 
 

Inspection By: 

            
                        J.C.Rana                               R.K.Mehta                                                                      

                            (AEE)             (SO) 
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ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Sample ID:366088 - Analysis Completion:22/12/2022

Pharmaceuticals / LAB Inward : 60044

TEST REPORT

Date:  22/12/2022       Test Report No. : 60044

Gujarat Pollution Control Board

Vapi

C5/124, GIDC Vapi,

Near Hotel Pritam,

Vapi - 396 195

Tele:(0260) 2432089

  Accreditation Standards & NABL Certificate Details : TC10419 / -- / Issue: 17/03/2022 / Validity: 16/03/2024

TC10419

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : REV-On/For Revocation)

:  R.K. Maheta,SO 

:  5 lit

:  366088

:  06/12/2022 , (1410 to 1410) & 07/12/2022

:  07/12/2022 & 22/12/2022

:   Sample collected from collection tank of ETP ~ ---

:  ---

:  For further treatment into ETP and Evaporator

:  Zero liquid Discharge unit

:  28 &  pH Range on pH Strip :@ 7 - 8 on pH strip

:  Barcode &  Color & Appearance :Brown

:  Ind :242.000 , Dom :3.000 & Ind :39.000 , Dom :2.500 

:  11    ,Cap No & Weight :  

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

16. Parameter

1. Name of the Customer

2. Address

:  Aarti Drugs Ltd. - 43373

:  Plot No. 211, 213,Road no. 2, GIDC Sarigam,

   Sarigam-396155, Taluka : Umbergaon, District : Valsad-Sarigam, GIDC : 

 1 pH pH Units 4500 H+ B APHA Standard Methods 23rd  edi.2017 1 – 14   pH value As on digital pH meter.7.77

 2 Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)201210 – 200000 mg/L 4400

 3 Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)20122 – 10000 mg/L 302

 4 Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-20121 - 2000 mg/l. 3.36

 5 Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-20121 - 50000 mg/l 1550

 6 Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mg/l 592

 7 Chemical Oxygen Demand mg/l APHA (23rd  Edition)- 5220 B Open Reflux Method-20125.0- 50000 mg/l 14566

 8 B.O.D (3 Days 27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-200905–50000 mg/l 3425.0

Laboratory Remarks : Freeze By:279-R.O_279 Dt.: 22/12/2022

R. N. Patel, SSO

Note : 

1. The results refer only to the tested samples and applicable parameters.  Endorsement of products is neither inferred nor implied.    

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. This report  is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA. 

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

21/07/2023 10:22:53 Page 1 of 1
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ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Sample ID:366088 - Analysis Completion:22/12/2022

Pharmaceuticals / LAB Inward : 60044

TEST REPORT

Date:  22/12/2022       Test Report No. : 60044

Gujarat Pollution Control Board

Vapi

C5/124, GIDC Vapi,

Near Hotel Pritam,

Vapi - 396 195

Tele:(0260) 2432089

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : REV-On/For Revocation)

:  R.K. Maheta,SO 

:  5 lit

:  366088

:  06/12/2022 , (1410 to 1410) & 07/12/2022

:  07/12/2022 & 22/12/2022

:   Sample collected from collection tank of ETP ~ ---

:  ---

:  For further treatment into ETP and Evaporator

:  Zero liquid Discharge unit

:  28 &  pH Range on pH Strip :@ 7 - 8 on pH strip

:  Barcode &  Color & Appearance :Brown

:  Ind :242.000 , Dom :3.000 & Ind :39.000 , Dom :2.500 

:  11    ,Cap No & Weight :  

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

:  Aarti Drugs Ltd. - 43373

:  Plot No. 211, 213,Road no. 2, GIDC Sarigam,

   Sarigam-396155, Taluka : Umbergaon, District : Valsad-Sarigam, GIDC : 

 1 Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) Ambient oC  -  60 oC 28

 2 Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd  edi. 2017 2 - to 99 Hazen & 1-500 hazen300

 3 Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APH01 – 1000 mg/l 28.4

Laboratory Remarks : Freeze By:279-R.O_279 Dt.: 22/12/2022

R. N. Patel, SSO

Note : 

1. The results refer only to the tested samples and applicable parameters.  Endorsement of products is neither inferred nor implied.    

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. This report  is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA. 

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

21/07/2023 10:22:53 Page 1 of 1
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ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Sample ID:366087 - Analysis Completion:21/12/2022

Pharmaceuticals / LAB Inward : 60043

TEST REPORT

Date:  21/12/2022       Test Report No. : 60043

Gujarat Pollution Control Board

Vapi

C5/124, GIDC Vapi,

Near Hotel Pritam,

Vapi - 396 195

Tele:(0260) 2432089

  Accreditation Standards & NABL Certificate Details : TC10419 / -- / Issue: 17/03/2022 / Validity: 16/03/2024

TC10419

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : REV-On/For Revocation)

:  R.K. Maheta,SO 

:  5 lit

:  366087

:  06/12/2022 , (1405 to 1405) & 07/12/2022

:  07/12/2022 & 21/12/2022

:   From reuse tank (evaporator condensate) ~

:  ----

:  Reuse/Recycling

:  Zero liquid Discharge unit

:  70 &  pH Range on pH Strip :@ 7 - 8 on pH strip

:  Barcode &  Color & Appearance :Colourless

:  Ind :242.000 , Dom :3.000 & Ind :39.000 , Dom :2.500 

:  11    ,Cap No & Weight :  

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

16. Parameter

1. Name of the Customer

2. Address

:  Aarti Drugs Ltd. - 43373

:  Plot No. 211, 213,Road no. 2, GIDC Sarigam,

   Sarigam-396155, Taluka : Umbergaon, District : Valsad-Sarigam, GIDC : 

 1 pH pH Units 4500 H+ B APHA Standard Methods 23rd  edi.2017 1 – 14   pH value As on digital pH meter.7.99

 2 Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)201210 – 200000 mg/L 204

 3 Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)20122 – 10000 mg/L 8

 4 Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-20121 - 2000 mg/l. 5.04

 5 Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-20121 - 50000 mg/l 66

 6 Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mg/l 6

 7 Chemical Oxygen Demand mg/l APHA (23rd  Edition)- 5220 B Open Reflux Method-20125.0- 50000 mg/l 45

 8 B.O.D (3 Days 27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-200905–50000 mg/l 7.0

Laboratory Remarks : freeze By:279-R.O_279 Dt.: 21/12/2022

R. N. Patel, SSO

Note : 

1. The results refer only to the tested samples and applicable parameters.  Endorsement of products is neither inferred nor implied.    

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. This report  is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA. 

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

21/07/2023 10:23:11 Page 1 of 1
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ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Sample ID:366087 - Analysis Completion:21/12/2022

Pharmaceuticals / LAB Inward : 60043

TEST REPORT

Date:  21/12/2022       Test Report No. : 60043

Gujarat Pollution Control Board

Vapi

C5/124, GIDC Vapi,

Near Hotel Pritam,

Vapi - 396 195

Tele:(0260) 2432089

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : REV-On/For Revocation)

:  R.K. Maheta,SO 

:  5 lit

:  366087

:  06/12/2022 , (1405 to 1405) & 07/12/2022

:  07/12/2022 & 21/12/2022

:   From reuse tank (evaporator condensate) ~

:  ----

:  Reuse/Recycling

:  Zero liquid Discharge unit

:  70 &  pH Range on pH Strip :@ 7 - 8 on pH strip

:  Barcode &  Color & Appearance :Colourless

:  Ind :242.000 , Dom :3.000 & Ind :39.000 , Dom :2.500 

:  11    ,Cap No & Weight :  

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

:  Aarti Drugs Ltd. - 43373

:  Plot No. 211, 213,Road no. 2, GIDC Sarigam,

   Sarigam-396155, Taluka : Umbergaon, District : Valsad-Sarigam, GIDC : 

 1 Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) Ambient oC  -  60 oC 70

 2 Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd  edi. 2017 2 - to 99 Hazen & 1-500 hazen2.5

 3 Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APH01 – 1000 mg/l BDL

Laboratory Remarks : freeze By:279-R.O_279 Dt.: 21/12/2022

R. N. Patel, SSO

Note : 

1. The results refer only to the tested samples and applicable parameters.  Endorsement of products is neither inferred nor implied.    

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. This report  is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA. 

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

21/07/2023 10:23:11 Page 1 of 1
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PREF'ACE

Dr' Jivraj Mehta Institute of rechnology has been recognized by Gujarat pollution control Board (GpcB),
Gandhinagar as Schedule-I Environment Auditor vide its Letter No: GpcB/EA-3g 2/5gg766 dated 23 Apil
2021 and' rc-recognized vide Letter No: GPCB/EA-3}2/701g34 dated 24 January2023 as produced on the
next page.

As per the comments given by GPCB Sarigam regional office dt. 27ll2l2o22,the geological survey report
is prepared and presented herewith after scrutiny and analysis.

. ^ 
Dr. Jivrai Mehta Institute of Technolory

(An Institute approved by AICTE, New Delhr C efiilir?a t.
Guiarat Technological UniversiV eh."eaaiuif

Managed by: Charuttar Education ti Nur.u.t u.,l .frrrt
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.. !r. fivraj Mehta Institute of Technology
(An Institute approved by AICTE, New oettri C effiiiea to

Gujarat Technological University, Ahmedabadl
Managed by: Charuttar Education fi NurrruJu.rl frrrt
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Dr. ]ivraj Mehta Institute of Technology

(An Institute approved by AICTE New Dethi C efiiff"?a a
Gujarat Technological University, Ahr""d;;";l

Managed by: Charuttar Education & Navrachana Trust

Plr
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,^-D,::Jiyrri 
Mehf Institute of Technotogy

(An hstitute approved by AICTE, New Delhi & affiti.a,o
Gujarat Technological Universitv, Ahmedririf

Managed by: Charuttar Education 6i Navrachana Trust

(sl

EXECUTIVE SUMMARY

After visiting the location and,thoJsughly studying the parameters it was observed that the siteis having soil strata as wefl as boulde.i ,"a ,# .olr. ut irigt 
", 

depths. ai* -"a*ri^g testing,it was found that contaminating paramete* ur" -"r below the screening and response leversand hence exposure of the randlo contaminants i, ,rot ,"rr"r" enough to bring the revers of thecontaminants beyond threshold limits except for Nickel. Th" ,rd?; ;"*".?,".*o from thesite and proper anarysis was carried out ihe results were compared with the so euarityGuidelines for the protection of Environmenta.l and Human Hearth as given in vorume rr_2.7_b_screening and Response levels of a Guidance document for assessment and remediation ofcontaminated sites in India available on CPCB website. A1l the.ontaminanJt"rr"t, *".u to,-awell below the threshold limits except for Nickel, hence Soluble Threshold Limit Concentration(srLC) and waste Extraction Test (wET) Procedure given in Appendix II of section 66261 of ritle 22 ofcaliforma code regulation (ccR) a" meniioned in Ha-iarious waste Management Rules 2016 was caniedout for Nickel and the results were found well ueto* trre limits. so, no remediation of soil isrequired and seemingly no environmental damage is observed.

5
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Dr. Jivraj Mehta Institute of Technology

(An Institute approved by AICTE, New O"ff,i C Af-fifiu?a to
Gujarat Technological University, Ah_"dJ;;)'

wlanaged by: Charuttar Education & Navrachanu t*rt

CEU
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_D,1: J.i.r. 
rui Mehf Institute of Technology

(An Institute approved by AICTE, New Delhi & afmii"a ,oCtjarat Tech nological University, nfr_"aririJ
uanaged by: Charuttar Educafion & Navrachana Trust

1. necrcRoulo

511

Objective:
During a site vi sit on 06 / 1'2/ 2022by ollicers from the regional office, of Gujarat pollution ControlBoard, sarigam the comment.was given in writing to carry out a georogicar survey of the location.Henceforth the site investigation rias carried ort"ur,i*," r"r"ifi;;";;.;iJ. r.*u^y.
Dr' Jivrai Mehta Institute of Tec\ology (!JMIT) was approached by M/s Aarti Drugs Ltd. unit_II in this regard and consurtancy rs pr":"raea uy oJrrantor tt 

" 
p.upurulo.r oiirrlr ."po*.

i:,TffI},7,,:ffr[J#* 
Ltd. is situated in sarigam GrDC which is located in Umbergaon

lndia Map
G

7

,!{I}t}
,Hs*nrlI'i,.iLd{iir*1

Vals.d Ditlrlcf Umbergaon Taluka
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The locations of the boreholes were selected in the Aarti Drugs Ltd.- unit II. The collectedsamPles were brought to the laboratory and geological and enviionrn""rrr i.ro"g were carried

8

r
!
ji

.,:1

0

l,

d *nt' '.ir..1,,:' rt:

!

*r.uuvnurr-r*

. . ...,tgt.ir:

. . 'ii,,n

t&Y'
;;;A ,t . :1

r

:r]':':.,,:',Ili'..]:.1]:.il',.'...::

.:. r r.:!r ::.: l.t :

iri{& .;,
E Jr -l: :r 16,r .i it .]iari,: ,r .

45

219



,. ?r..I.l*ri Mehta Institute of Technotoey
(An lnstitute approved by AICTE New Oethi 8r.lffiiiea to
_ GuiaratTechnologicalUniversity,An_"d;;d)-'
Managed by: Charuttar Education & Navrachana Trust

2. tr,rErHooorocy

%r1

A complete geotechrrical investigation work was undertaken to obtain the required subsurface
information to study the nature and behavior of soil, under the application of roads of the
proposed structure. such inJormation was obtained tfuough the folowing steps:

By making boreholes and coilecting disturbed and undisturbed soil
samples. Performing required in situ tests (SpT Test).

Conducting laboratory tests to crassify it and to determine the engineering properties of

Based on the soil properties, conclusions are made re

measures to be taken, if found necessary.

garding the precautions and protective

This report has been prepared after a careful study of the field testing and laboratory test
results on the scope of work. The anarysis and report have been prepared as per our best
experience, knowledge and information provided by the Client. The report shan not be
produced, in full or any part of it, for any legal matter without the permission of the Iaboratory.

9
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2'l oBIECTIVE: -The objective of the geotechnical investigation was to explore the subsoil
profile up to a predetermined depth. The same has been achieved by performrng various
necessary field and laboratory testing and determining the index properties of subsoil.

2'2 scoPE oF woRK: - The detailed scope of work was as per the instruction of the Engineer
in charge' Ilowever, the overal scope incruded in the current project has been
illustrated in the following figure.

Figure 1: OveraII Scope of Work of project

.. lr.J-ivrai Mehta Institute of Technoloey
(An Institute approved by AICTE, New Delhi & affiriiia t,

Gujarat Technological Universitv, Ahmedabaii
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2.3

2.4

SITE coNDITIoN: site conditiors were normal as fm as climatic conditions are concemsf.
LOCATION: - The Site is located at pLOT NO. 211, 27g,GlDc,Sarigam..

GRouND *ATER TABLE: - Groundwater observation details are shown in the tabre
below, encountered during the so, exproration work carried out in the month of January-
2022.

2.5

2.6 suB soIL PROFILE: - Detail stratification is described in the bore rog.

2,7 FIELD INVESTIGATION: -

2.8 BoRE HoLES: -Three boreholes were conducted by Rotary Calyx Drilling of g.0 m below
EGL.

Boring was carried out in accordance with IS: 1892 and the undisfurbed soil samples were

collected in the thin-waned tube as per IS: 2122 - 19g6 and were seared packed and

brought to our laboratory for further investigation.

2'9 SAMPLING: - During the advancement of the boring Disturbed and Undisturbed samples

are collected at every 1.5 m interval or at the change of strata whichever occurs earlier.

Along with the samplings, field Standard Penetration Tests are conducted to correlate the

strata denseness & stiffness. Detailed procedures are explained in Annexure-L

TABLE 1: DEPOSITIONAL STATE oF SUBSOIL

Sr.

No
SPT N-Value

State of consolidation
for

Consistency of
Cohesive soils

1 <10 Loose to Very lnose Soft

2 10 to 30 Medium Dense Stiff

3 30 to 50 Den se Very Stiff

4 >50 Very Dense Hard

. ^ 
Dr. Jivraj Mehta Institute of Technology

(An Institute approved by AICTE, New Delhi C affilia%d to(]tjarat Technological University, Ahmedabad)
Managed by: Charuttar Education 6L Navrachana Trust
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Borehole No. Depth of
Investigation

Water Table

BH-07 8 observed at 3.1 m below EGL
BH-08 8 observed at 3.8 m betow EGL
BH-09 8 Observed at 3.5 m below EGL

t2
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{1

LABORATORY TESTS: -Fo owing laboratory tests were carried out to determine the
physical and engineering properties of undisturbed and disturbed soil samples. Detailed
procedures are explained in Annexure_I.

(A) Field Dry Density & Field Moisture Content lS 2720 part_Z_1973 RA_2020

(B) Auerberg's Limits IS 27 20 P axt- 5 - 1985 RA-2020

(C) Particle size distribution IS 2720 Paft-4-1985 RA-2020

(D) Specific Gravity IS 2720 Pai-t-3-1980 RA-2016

(E) Shear Parameter IS 27 20 P art- I 3 - 1986 RA-20 I 6

(F) Free Swell Index IS 2720 Part-40-1977 RA-2016

(G) Density, Porosity and Water Absorption IS 13030_1991 RA_2021

(lI) Unconfi ned Compressive Strength rs 9143-1979 RA_2021

.. 
Dr.Jiwaj Mehta Institute of Technology
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GENERALNOTE: -

1' The report presented is representative of the bore locations and does not represent an
entire area of construction as a whole.

2' If in the course of excavation, if subso strata differ from the bore log skata the same
shall be reported for necessary steps.

3' The comments given in this report and the opinion expressed are based on the ground
conditions encountered during the site work and based on the results of tests made in the
field and the laboratory. There may, however, be special conditions preva ing at the site
which have not been discrosed by the investigation and which have not been taken into
account in the report. Any variation in stratification in any of the foundation locations

shall be studied thoroughly before executing the foundation work.

1,4
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D

a.

A. SAMPLING:

Disturbed soil samples (lS: 1g92:1979, Reaffirmed: _ 2016): _ Disturbed samples were
collected during the boring and also from the split spoon sampler. The samples
recovered were rogged, labered, praced in polythene bags, and sent to the laboratory for
testing. The samples w e re collected at every 1.50 m depth.

c

b' undisturbed soil sampres (rs: rg92:r979,Reaffirmed: - 2076): - Undisturbed soil samples
were collected in 75 mm diameter shelby tubes at every 1.50 m depth at the site location.
The sampler used for the sampring had a smooth surface and appropriate area ratio and
cutting-edge angre thereby minimizing the disturbance of the so, during sampring. The
samples were seared with wax, labered, and transported to our laboratory for testing.
sampler was coupred together with a samprer head to form a sampring assembly. The
sampler head provides a non-flexibre connection between the sampring tube and the drill
rods. vent holes are provided in the sampler head to allow the escape of water from the top
of sampler tube during penetration. Coating of oil is applied on both sides to obtain
the undisturbed sampres in the best possibre manner. The sampler was then rowered inside
the borehole on a string of dri1l rods and was driven to a pre-determined level. on completion
of driving the sampler was first rotated within the borehole to shear the soil sample at the
bottom and then purled out. The disturbed material in the upper end of the tube, if any, is
completely removed before applying wax for sealing. The soil at the lower end of the tube is
trimmed to about 10 to 15 mm. After trimming, both ends are seared with wax applied in
such a way that will prevent the soit from giving up from its sampre. The polythene bags
cover both ends. The identification mark was then made on each sample.

standard Penetration Tests (IS: 2r31,-"rgg7, Reaifirmed:-2016): - spr is conducted in
accordance with IS: 2131,-1981,, RA-2016 in bores hores at every change of strata or at an
interval of 1'50 m depth in unirorm shata. The test gives N-va]ue for the blow counts of the
last 30 cm of penetration of the split spoon sampler with 65 kg. Hammer falling freely from

15
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75cm height. The rods to which the samprer is attached for driving are straigh! tightry
coupled, and straight in arignment. Thereafter the sprit spoon samprer is further driven by
30 cm' The number of brows required to drive each 15cm penetration is recorded. The first
15 cm penetration is termed as a seating varue. The rast 30cm penekation is termed an ,N,

value Respective tables and bore logs in the report show the detail of the N value.

B. LABORATORYTESTPROCEDURES:

Field Dry Densit5r & Fierd Moisture content (rs 2720 (p-2) rgTg,Reaffirmed:-2020): Fierd
dry density and Fierd moisture content were carried out in accordance with rs 2720 (p_2)
1973, Reaffirmed-2}2l. The field density is found by the foflowing equation. The va]ue of
F.D.D. & F.M.C. is shown in the summary table.

Field Density (bulk) = Weight of soil mass / Volume of the
soil mass

And Field Dry Densiry = Bulk Density / (1 + w),l4lhere w is field moisture
content

,.D_r.l.iwaj Mehta Institute of Technology
(An Institute approved by AICTE, New O"ff,i e affii"?a ,,

Gujarat Technological University, Ah*.d;;;;)'
rvanaged by: Charuttar Education & Nawachana trust

a

b' Atterberg's Limit (IS 2720 (P-5) 1985, Reaffirm ed:-2020):Liquid limit and plastic limits are
carried out for the determination of different characteristics of the soil. The test was
performed in accordance with IS 2220 (p-s) 19g5, ReaJfirme d-2020 by using a cone
penetrometer. The Iiquid rimit and plastic rimit of soils both depend upon the amount and
type of clay in a soil and form the basis for the soil classification system for cohesive soils
based on the Plasticity index. The liquid limit of the soil corresponds to the moisture content
of a paste which wor:Id give 20mm penetration of the cone is determined by using the
following formula

n L = Wx / (0.55+0.9175*1;.

Where, X = Penetration of cone in the
sample

Wx = Moisture Content of the soil sample at the respective penetration

t6
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For Plastic Limit, a soil sample weighing at reast 20 gm of the soil sample passing 425
microns IS sieve is thoroughly mixed with water such that it can be easily morded with
fingers' A balt is formed with aboutS to 10 gm of this soil and is rolled between the fingers
and the glass plate with just sufficient pressure to roll the mass into a thread of uniform
diameter of 3mm throughout its Iength. The soil is kneaded to a uniform mass and rolled
again' The Process is continued until the thread crumbles. The pieces of crumbled soil
thread are collected for moisture content determination and reported as the plastic limit.
Values of LL, PL & pI are shown in summary.

Particle size Distribution (IS: 2z2o (p4) 1985, Reaffirmedr2O2,): -The sieve analysis
is carried out in accordance with rs:2720 p-4-rggs, Reaffirmed:-2020. The results are shown
in the summary.

d. specific Gravify (ls:2720 (p-3) (sec-l) 19g0, Reaffirmed:-201,6):- In order to determine
the specific gravity of soil particles these tests were conducted on selected samples in 50 rnl
volumetric density bottre using the procedure described in rs: 2720 (p-3) (sec-1)_19g0,

Reaffirmed:-2016. The value of Specific Gravity is shown in the summary.

e. Direct shear Test - UU Test (rs: 2720 (p-13) 19s6, Reaffirmed:-2016): Direct shear test is
carried out using the shear box with the specimens (60 mm x 60 mm). specimen with plain
grid plate at the bottom of the specimen and prain grid ptate at the top of the specimen is

fitted into position in the shear box housing and assembly praced on the road frame. The

serrations of the grid plates are kept at the right angle to the direction of the shear, The

loading pad is placed on the top grid prate. The required normar stress is apptied and the

rate of longitudinal dispracement / shear stress apprication i s so adjusted that no
drainage can occur in the sampre during the test (1.25 mm/min). The upper part of the

shear box is raised such that a gap of about 1mm is left between the two parts of the box. The

test is conducted by applying horizontal shear Ioad to failure or to 20 percent longitudinal

displacement whichever occurs first, The test is repeated on identical specimens. The shear

parameters were obtained from the shear skess Vs normal stress plot. Direct Shear Test is

conducted on remolded samples at FDD & FMC.

.^ !r.Jiwai Mehta Institute of Technology
(An Institute approved by AICTE, New Delhi & affifii"a to

Guiarat Technological Universitv, Ahmedabaii
Managed by: Charuttar Education 6i Navrachan, t*rt
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f' Differential Free swell test (IS: 2720 (P-40) 1977,Reafftmedr2015): -In order to determine
the swelling charactedstics of the soi], a differential free swell test is carried out. An oven-
dried soil sample, 10 gm passing through 425 microns is poured into fwo 100 mr graduated
cylinders one cylinder was filled with distilled water and in kerosene up to 100 mI mark.
After the removal of entrapped air, the sample was allowed sufficient time to attain an
equilibrium state of volume. The final

volume of soil in each cylinder was recorded. Sp = Free swell

Soil volume in water - Soil volume in kerosene

Soil volume in
kerosene

Sp

18
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g. Density of Rock (IS: 13030 - 1991, Reaffirm ed-2021);

1 A representative sampre comprises at reast 10 Lumps of regular or irregurar geometry, each
having either a mass of at reast 50 g or a minimum dimension o{ at reast 10 times the
maximum grain size, whichever is the greater, is serected. The sample is washed in water to
remove dust.

2' The sample is saturated by water immersion in a vacuum of less than 0.g kpa for a period of
at least

01 hour, with periodic agitation to remove trapped air.

3' Determine the temperafure, t, of the water in the immersion bath to the nearest degree
centigrade.

4' Determine the mass, M1, of the basket sub-merged in the immersion bath.

5 Transfer the sample underwater to the basket in the immersion bath. Determine the saturated-

submerged mass, MZ of the basket plus sample to an accuracy of 0.01 percent of the sample

mass.

6. Determine the mass, M3, of a cleary dry sample container and lid.

7. Remove the sample from the immersion bath and surface dry the sampre with a moist

cloth, care was taken to remove only surface water and to ensure that no rock fragments are

lost. Transfer the sample to the sample container and replace the lid. Determine the mass, M4,

of the safurated surface dry sample plus container.

8. Remove the lid and place the container with contents and lid in the oven and dry at 105 t 3.

C' The sample is deemed to be dry when the difference between successive determinations of

mass of the cooled sample at an interval of 4 hours does not exceed 0.1 percent of the original

mass of the sample.

9. Replace the lid, remove the container from the over; and place the whole ion in the
dedicator to cool for

30 minutes.

10. Determine the dried mass, M5, of the container with the oven-dry sample.

h. Unconfined ctiinpressive strength (IS: 9143 - 1979 Reaff irmedr2021): The uniaxial
18
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Unconfined Compressive strength test is primarily as index test for strength classification
of Rock material. The test is conducted as:

The specimen sharl be right circurar cylinder fulfilling the folrowing criteria:
1' The length- t o - diameter ratio of the cylindrical specimen shall preferabl y be 2 to3. If the

ratio is less than 2, the usual correction shall be applied.

2 The diameter of the specimen shall be more than 10 times the largest mineral grain size in
rock, preferably 45 mm, and in no case shall be less than 30 mm.

3. Specimen ends shall be flat to within 0.05 mm.

4. The ends shall be paranel to each other within 0.002D where D is the specimen diameter.
5. The 

.ends 
shall be perpendicurar to the axis of the specimen within 0.001 radians or 0.05mm in 45 mm diameter specimen.

6. The cylindrical surface shall be smooth.

7' The unconfined compressive strength of the specimen shall be calculated by dividing the
maximum load carried by the specimen during the tes! by the originar cross-section area.

19
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9.0 SITE PHOTOGRApHS :-

BH-07
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ANNEXURE II: FIELD BoRE LoG sHEET

Bore llole No BH-7 Ilite Startcd l2a20z3

Client: M/S. AartiDrugs Lrd Date Comdeted 12a2023

Site l,tr{tion: At PLOT No,2II, 2I3, RoAD No,2, CIDC, SARIGAM Diameter ofBoring,mm 100.0

TIIE ofBoring: Rotary Ca lyx Driling Depth ofBoring, m 80
Co-O(Inotes : l,z't- 20 292111 langr- 72.852811 Ir\rl ofFxisting Groun4 m

Semditrg Ii€ld SPf Vrlue 'N'D€pth

brlow

G.L in m
F

Description of Strr ta s!
:l w.T

TyF kh No
D.lrh

m
B C Vtlue

B+C

Y{lue
SgI Cunr

Eristitrg cmuDd ttvel

0.4 Filled up Marerial

3t Brownish Clay of
lnternrdiate Plasticitv

I

:
-J
I

'o
I

CR% RQD %

u{#gEu

4.5 Weathered Rock

J

i

.i

I

131-324100

t3l-32+t0t

t3t-32+102

l3t-324F103

13l-32+104

l3l-324r 0s

13t-32+tM

6

10.00

12.67

16.33

23.N 10.50

Bortholc Tcrminrted

U-Undisturbed I SSPT tsl,T-standard penetration Test

N'-Coftected N Value (Appliczble for Non-Plastic Sand)

Atirtvirtions:

D-Disturbed

WT . Warer Table C- Core Des ationRQD - Rock Qu

CR- Core Recoveryi 
:

23

3.0

3.5

4.0

4.s

5.0

5.5

6.0

6.s

7.0

1.5

2.0 ,

25

0.0

0.5

1.0

I5

D

D

s

II

C

C

C

c

0.00

1.80

3.00

7.50

8.00

1.50

4.50

6.00

3 8 t4
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ANNEXURE II: FIELD BoRE LOG SHf,ET

Bore llole No. : BH-8
Dete St{rted t/29/2023

Oieni: M/S. AaniDmgs trd Date Comdeted ll29/m23

Sitc Ircatior At PLOT No 211,2I3, RoAD No 2, GDC, SARIGAM Diamet€r ofBoring,m[: t00.0

Tlpe ofBoring: Rotary Calyx Drilling
DcDah ofBoritrg, m: 8.0

Cc{)rdi ne tes IA i 20.29187 3 Ia nli.t2.B52tg3 Lertl offxisting croun4 m

Sempling Fi.ldSPI Vstue'N,Depth

hlow
GLinm

E

F

DescriprioI of S trate B!,t w.T
TyF hh No.

Depth
B c

N-

B+C

Value
SPT Curvc

histing cmund I-crrt

0.3 Filled up Marerial

i

=-J(,

3
o

E

sw

l

I

B

3.1
Brownish Clay of

lntenrEdiate Plas ticity

CR O/O RQD %

00

o5

1.0,

1.5

2.0

2.s

l0

1.5

4.0

4.5

5.0

5.5

6.0

6.5

7.0

75

8,0

4.0 Weathered Rock

,l()

i

t

D

D

S

U

C

C

c

C

13t-324F2U)

131-32+201

t3t-32+202

13132+203

l3t-32+204

131-32+205

t3t-32+206

0.00

1.50

r.E0

3.00

600

7.50

8.00

4.50

ll

t4 33

18.66

24 23

12.00

10.20

BoIthole Tcrminsted

AUtreviations

D-Disturbed

C- Core DesN'-Corpctd N Vdue(App licable for Non-Plastic SandWT i Water Table

CR - C-ore RecoveryU -Undistubed

RQD - Rock Qu

S'SPT SPT-StandardPenetEtionTest

24

irn
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ANNEXURE II; FIELD BoRtr LoG SHEET

Bore Hole No. : BH-9
Dat€ Sterted t/3u2023

Client: M/S AartiDrugs Lrd Date Coord€ted: )130tm23

Site t^atioD: At pLoT NO.2l1, 213, ROAD NO.2, CIDC, SA RIGAM Di{m€ter ofBoring,mm: 100.0

Type o{Boring: Rotary CrlyxDnllmg
Depah ofBoring, m: 8.0

CGOrdnates: Lati 20.292415 I Dnej t2.B526:,B Iawl of Eisting Groun4 m

Srmditrg rietd sPI Valre 'N'D€Dth

below

G.L in n

a
Description of S t.at,

,.]
w.T

TvF Irh No.
Depth

m
B C

N.
Yalue

B+C

N'

Velu€
SPI CunE

Eisti[g croutrd t wl

10 Filed up Maredal

- s't BWg E

E

3
o

I

o

(\.yo RQD %

t'

1.0
Brounish Clay of

Internediate Plasticrry

10
Highly Weathered

Dis rntegrated Rock

o0

o5

1.0

1.5

2.0

25

3.0

35

4.0

45

5.0

5.5

6.0

6.5

't0

1.5

3.0 Wearhered Rock

I
,
o

z

D

U

D

s

D

c

C

C

131-32+300

131-32+301

13l-32+302

131-32+303

t3t-32+3U

t3t-32+305

13t-32+306

0.00

1.50

3.00

3.30

4.50

6.00

7.50

8.00

9 I3

14.64

19.50

28.43

Borchole Ten nrted

iC- Core Des
N'-Colrected N Value (Ap pticable for Non-plastic saraiWater Table

- Rock

Aihrl,lrtlotrr:

DDisturbed lu-Undisturb€d S-SPT SPT-standardpenetrarionTest CR - Core Recovery

25

6 22

22.60
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The site visit and sampling were arranged on 2g/01,/2023 and a thorough
investigation was carried out. The soil samples were collected from the surface layer
and subsurface layer and along with the geological analysis environmental
parameters were tested in the DJMIT laboratory and CHARUSAT university
1ab911to11,For testing of the heavy metal contamination levels, the samples were sent
to CHARUSAT, Changa.

BH7 BH8

The restrlts of the analysis are as follows:
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TABLE I.TEST REPORT FOR SOIL SAMPLES

RESULT TABLE

technical-

Report No.

Issue Date

Customer Ref.

DIMIT IETRL/ AUD l2O23O3O|O2

07 /03 /2023
Work order

M/s. Aarti Drugs Ltd. UnitZ
PIot No. 211,213 cIDC,
Sarigam, Valsad.

Description of Sample

Sample ID

Packing

Quantity/ No. of Samples

Soil Sample As per Below Table

D I MrT / ET RL / LAB / 2023 O 209 O 1 - 03

seal

250 gm

Sampling Date

Sample Received Date

Date of Starting ofTest

Date ofCompletion

08/02/2023

09 /02/2023
13/02 /2023

0u03/2023

No.
TDST

PARAMETER
RESULT t]NIT Screening

I.evels*
Response

Levels*
BH7-(0.0 m) rH-8(0.0 1\O BH-9 (0.0 m)

I pH 7.7 8.1 8.1

2 Moisnlre Content 0.046 0.06 0. r3 %

3 Total solid 99.9 99.9 99.8
4 Volatile Solid 4.58 3.51 3.24 %
5 Pixed Solid 5.41 96.4 96.7 %

6 Conductiyity 982 642 937 pm/Cm

7 Total Hardness 9 7 5.8 Cl::,/Ke

8 Calcium Hardness 7.8 1.92 5.2 gnlKg

9 Sodiun 0.3 5 0.30 0.25 grn/KC

t0 Potassium 0.25 0.22 0.29 gm/Kg

ll Sulphates 0.s8 0.53 0.8r8 gm/Kg

t2 Arsenic 8.ls 2.5 5.65 mg,{Kg t2 50
13 Chrom ium t7 8.65 7.1 m 87
l4 Copper 76.5 71.35 57 mg,rKg 91 r90

l5 Lead ND ND ND mg,/Kg 600 530

t6 Mercury ND ND ND mg.lKg 50 36

t7 Nickel 98.9 83.1 70.2s m 50 100
18 Cadmium ND ND ND mClKg 22 l3
l9 Selenium ND ND ND mg/KC 2.9

20 Boron 20.25 6.7 ND mglKg

2l Llnc 159.6 r04.7 76.65 mg,{Kg 360 720

S c b.nic.ir-r

34

delines-6
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TABLE II-TEST REPORT FOR SOIL SAMPLES

R,ESULT TABLE

b.nic.in technical-

Report No.

Issue Date

Customer Ref.

DIMIT /ETRL/ AUD /2023030102
ot /03 /2023
Work order

M/s. Aarti Drugs Ltd. Unit-2,
PlotNo.211,213 clDC,
Sarigam, Valsad.

Description ofSample

Sample ID

Packing

Quantity/ No. of Samples

Soil Sample As per Below Tab)e

D lM 1T / ET RL / LAB / 2 023 0 20 9 O 4 -O 6

seal

250 gm

Sampling Date

Sample Received Date

Date of Starting ofTest

Date ofCompletion

0a/02/2023

09/02 /2023

t3 /02/2023
0u03/2023

No.
TEST

PARAMETER
RESULT TJNIT Screening

Lcvels*
Response

Levels*
BH7-(1.5 m) BH-8(t.s no BH-9 (1.5 m)

1 pH 8.3 8.5 8.1

2 Moisture Content 0.006 0.6 0.1I %

3 Total solid 99.9 99.9 99.8 %
4 Volatile Solid 6.73 't .65 8.37 o/o

5 Fixed Solid 93.2 92.3 91.6 %

6 Conductivitv 966 862 834 pm/Cm

7 Total Hardness 8 7.8 9 gn/Kg

E Calcium Hardness '7.5 7.0 7.8 gm/Kg

9 Sodium 0.63 0.56 0.43 CmiKC

t0 Potassium 0.10 1.60 1.20 gm/Kg

ll Sulphates 0.73 0.71 0,85 Cm/KC

t2 fusenic 8.65 t4.95 13.3 mg/Kg t2 50

13 Chromium 27 .25 18.15 23.85 mg/Ke 87

t4 Copper 36.35 51.5 36.0s mg,4(g 9l t90

15 Lead 22.6 6.8 8.5 mC,lKg 600 530

l6 Mercury ND ND ND mg/Kg 50 36

t7 Nickel 159.95 138.65 126.35 mg/Kg 50 100

l8 Cadmium ND ND ND mg,iKg 22 13

19 Selenium ND ND ND mglKg 2.9

20 Boron 15. E5 t2.8 6.35 mg/Kg

2t Znc 95.85 I I1.65 80.3 mC/KC 360 720

S C

35

delines-6

I,l 

",

71
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TABLE III-TEST REPORT FOR SOIL SAMPLES

RESULT TABLE

teclmical-

Report No.

Issue Date

Customer Ref.

DIMIT / ErRL/ AUD /20 2 3 03 0102

0L/03 /2023
Work order

M/s. Aafti Drugs Ltd. Unit-2,
PIot No. 211,213 cIDC,
Sarigam, Valsad.

Description ofSample

Sample ID

Packing

Quantity/ No. of Samples

Soil Sample As per Below Table

D I M rT / ET RL / L AB / 20 23 0209 07 - o I
seal

250 gm

Sampling Date

Sample Received Date

Date ofStarting ofTest

Date ofCompletion

08/02/2023

09 /02 /2023

13 /o2/2023

01/03 /2023

No.
TEST

PARAMETER
RESULT UNIT Screening

Levels*
Response

kvels*
BH-7(3.0 m) BH-8(3.0 M) BH-9 (3.0 n)

I pH 8.3 8.0 8.7

2 Moisture Content 2.8 1.24 0.15 %

3 Toral solid 99.7 99.8 99.9 vo

4 Volatile Solid 8.76 6.84 0.56 %
5 Fixed Solid 91.2 93.1 99.4 %

6 Conductivity 867 762 482 pmlCm

7 Total Hardness 5.8 9 5.8 gtn/Kg

8 Calcium Hardness 5.0 5.4 4.4 Cm/KC

9 Sodium 0.78 0.56 0.40 Cm/Kg

l0 Potassium 3.80 0.60 2.20 gm/Kg

11 Sulphates 0.69 0.74 t.14 grn/Kg

t2 Arsenic 6 19.9 1.00 mg/Kg t2 50

l3 Chromium 23.1 l9.l 23.15 me/Ks 87

t4 Copper 31.35 3t.9 40.30 mgKg 9l 190

15 Lead 10.25 5.4 12.45 mgKc 600 530

t6 Mercury ND ND ND mg/Kg 50 36

t7 Nickel 141.55 121 151.35 mg/Kg 50 100

18 Cadmium ND ND ND mg/Kg 22 l3

l9 Selenium ND ND ND mC/Kg 2.9

20 Boron 13.3 9.9 10.30 mgKc

2t Zitc 97 .45 96.9 77 .40 mg/Kg 360 720

*
S c b.nic.in

36

delines-5

72
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The samples not mentioned in the above tables were either boulders or rock.
As depicted in Table I, II and rable III the soil is in good natural condition. The pH
levels are also almost neutral. It was still found impeiative to check for heavy metals

11d 
the digestion of samples was carried out as per part 3500 of the American public

Health Association handbook/Handbook of Methoi in Environmental studies-s. K.
Maiti vol 2. The samples were tested at the ANALUBE lab of the pramukh swami
Centre of Excellence for Renewable Energy ([{ERE) Charotar university of science
&T_e-chnology (Charusat), Changa. The resurts of the same are as produced in Tabres
I, II, and III. A11 the parameters of the soil are well below the threshold
limits/ sseening levels guidelines as prescribed by CpCB except Nickel. The summary
of the results and their comparison with the soil euality * Guidelines for the
Protection of Environmental and Human Health in volume II-2.1-b screening and
Response levels of a Guidance document for assessment and remediation of
contaminated sites in India available on the cpcB website

s c b.nic.in technical- delines-6
determine whether the soil is contaminated
followed:

is given in table I, II and III. To
or not following flow chart is to be

Pri{ltdnery th6 t w3qrti(Ir

l'rO

Conr€fi tration leyels eff eed

Srreerling or RerFonse

levcls,8tanda rd

YES

NO

frctairEd site asiaEff refi

Sir&

so, the results of the analysis had been compared with screening and response levels
given in the CPCB guideline document. screening levels produced in Tables I, II and
III are generic concentrations of hazardous substances in soil and sediments,
groundwater, and surface water at or below which potential risks to human health or
the environment are not tikely to occur and where no further investigation and
assessment is needed. These Screening levels are distingrrished for indushial land use.

l.

Desk Study

3/

E*e ded Pr*lifi*ndry EitG

l vestigrtion

73247
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Thus, it can be seen that the contaminant levels are well below the threshold limits for
screening and response so no threat to human health or the environment can exist at
the present concentrations of heavy metals and other contaminants except for Nickel.
As Nickel concentration exceeded screening level, the samples were teited by M/ s.
Pollucon Laboratories Private Limited, surat by solubte Threshold Limit
Concenkation (srLC) and waste Extraction Test (wET) procedure given in Appendix
II of section 66261 of ritle 22 of California Code regulation (ccR) as mentioned in
Hazardous waste Management Rules 2016. The results of these tests are produced
overleaf.

38

74
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As per Schedule II - "List of waste constituents with concentration limits" class A
given on page 20-21, of Hazardous waste management rules 2016 the permissible
concentration limits are as follows:

SCHEDULE II

[See rute 3 (1) (17) {iil]

List of waste constitueflts with concentration limits

Class A: Based on leadrabte concenfation limits [Toxicity Characteristic Leachir
Procedure (TCLP) or Soluble Threshold Limit Conoentration (STLC)]

A70 Vanadium 24.4

Our results are very well below this limit and hence present concentrations are

nonhazardous.

Class Constituents Concentration in
mslt

1( ) (2t (3)

A1 Arsenic 5.0

M Barium 100.0

A3 Cadmium 1.0

A65 Cobalt 80.0

466 Copper 25.0

A67 Molybdenurn 350
468 Nlckel 20.4

469 Thallium 7.0

48
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Considering the facts mentioned in this report, it can be stated that the so in the
premises is maintained in its nafurar staie and contamination in the so is not
severe and the tfueat to human health or the environment is ruled out.
Constructive remedial measures like the deveropment of green berts/areas are
always welcome to step. Due care must be taken not to violate any norms as
directed by authorities.

Thanking you,

Dr. Devang Arvindbhai Shah,

3. coivcLusroru

Chief Scientist & Associate professor,

Environmental Testing and Research Laboratory
Dr. Jivraj Mehta Institute of Technology,
Mogar, Anand-388340.
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GPCB

GUJARAT POLLUTION CONTROL BOARD

PARYAVARAN BHAVAN, SECTOR 10.A,

GANDHINAGAR . 382010,

(T) O7e-23232152

BY ITI'AI)

NOTICE OF DIRECTION UNDER SECTION 33 (A) OF THE WATER (PREVENTION

AND CONTROL OF T OLLUTION) ACT-1974 (HERE IN AFTITR REFERI{ED T() AS
'r'HIt 'WATER ACT',) AS AMENDED FIiOM TIME TO TIME

WIIIiRITnS. you Mis. Aarti Drugs Ltd having an industrial plant located at Plot No.211,213,

Itoad No. 2, GIDC Sarigam, Tal: Umbergaon, Dist: Valsad 396 155 for manufacturing of

Mctformin I lydrochloridc.

ANDWI ItiRIlAS, the Gujarat Pollution Control Board has granted Consolidated Conscnt and

Authorization (CC&A) under the provisions of the Environmental Acts/Rules by its Conscnt

Ordcr No. AWII- 108687 dated 03/1112020 valid up to 1910712025 for production of abovc said

prclclucls with ccrtain conditions mentioned therein.

ANDWIIERES, during thc inspection of your industrial plant on 2310312023 under section 23 of
'l'he Watcr Act-1974 by authorized officer of the Board, following was observed:

l. [Jnit has bccn inspcctcd with rcfercncc to complain rcceivcd to this officc, during inspcction

I'lcxiblc pipc has bccn obscrvcd in E'fP & Sock Pit near storm water drain thcir onc cnd opcn

in GIDC storm watcr drain outsidc the prcmises through hole, it observed frcshly scalcd

condition.

2. pll o[thc wct mud in GIDC open storm water drain is observed alkaline on pH strip.

3. GIDC opcn drain is observed wet lrom holc to Gatc No 2 of the unit and orrwards

wastewater is observed accumulated and one wastewater sample of the same is collectcd lor

analysis purposc.

4. Analysis reporl of water sample form water drain of the unit near boundary wall shows;

Colour-550 pt.co.sc., 'l'otal Dissolvcd Solid-6886 mgll, Suspended Solid-293 mg/1,

Ammonical Nitrogcn-627 mgll, Chlorides-4O19 mg/I, Chemical oxygcn demand-3977 ngll

and tlOD- I 160 rng/l. which is cxcccding the Norms.

tlNI)IlR l'l IESE CIRCLJMSTANCE,S, Gujarat Pollution Control Board proposes to issuc Noticc

of Dircctions undcr 33 (A) of The Water (Prevention and Control of Pollution) Act-1974 as

undcr:

l. Why not 1o issuc dircclion undcr scclion 33(n) of thc Watcr (Prcvcntion and control of'

pollution) Ac1. 1974 to prohibit you lrom manulacturing activity?

2. Why not to dircct to conccrn authority lor disconnection of Power Supply & Watcr

Supply ol Powcr supply of your industrial plant?

YOLJ AItl: IIllRllllY dirccted to rcplay within l5 days on receipt of this noticc failing which

dircctions as proposcd above will bc decrncd to bc passed without furlher referencc to you.

For and bchalf

Guja rat l'ollution Con Id

(R.I]. Trivcdi)
Environmcnt Enginccr

Clean Gujarat Green Gujarat
Website : https://gpcb.gujarat.gov.in
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NO: GI'}CB/ CCA-SRG -453(3)lID 4337 3 I

ISSL]T]D

M/s i Drugs Ltd

No. 217,213, Road No. 2,

GIDC Sarigam,
'l'al: [Jmbcrgaon, Dist: Valsad 396 155

Date
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11

Plot No. 211, 213,
Road no. 2, GIDC Sarigam, ,
Sarigam - 396155
DIST : Valsad-Sarigam,  TAL : Umbergaon           ,  SIDC : Sarigam

Industry Details

Email :

Telephone :

safety211@aartidrugs.com

8511136142

Type / Scale / Sector / Status : RED / LARGE / Pharmaceuticals / In Operation

 Inspection Dt & Time : 18/04/2023 11:45 /   Hazd

Water Consumption in Kilo Lts Per Day 242.000

Consumer No.(Electric Meter):

 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

733940 ( H.O.Reference )Inspection Id :

12 Whether Industry is a member of CETP ?

13

 Discharge Pt / Final  Receiving Body (Ultimate):9

Zero Discharge / Soak Pit

Treated effluent will be evaporated in Evaporator / Zero liquid 
Discharge unit

Ind : Dom : 3.000

39.000Ind : Dom : 2.500 Waste Water generation / Discharge (klpd) :

H-121429-19/07/2025  Last Inward:225162-24/06/2022[GRT]

No

 TSDF Name : Recycling Solution Pvt Ltd.(GEPIL)[13376]

 Person Contacted : Mr. Sachin Tambe-Unit Head

4

17

Aarti Drugs Ltd.

Ro Name : Sarigam

Last 3 Legal Action :

Source of Water Supply: GIDC Water Supply

 Commissioned Dt :  
   

 Production Start Dt : 
    

15/02/2014 01/04/2014

Borewells: 0

Tubewells: 0

Boilers=1 , DG Sets=1 , Flue Gas =2, Process =0 , ETP Cap = 210 , Capacity of All = 

 Env Audit Detail : Sch : N.A , Not Applicable . , Year : 2012 , On Dt : 19/12/2013

Applicability of CRZ Rules : No

Outward No: 31398-26/05/2023

14

15

16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No

23/03/2023 NOT 25/04/2023 33A,, 729849 NOT SCN 740109

06/12/2022 SCN 27/12/2022 --- 695956 SCN REV 691389

12/08/2022 REV 21/09/2022 TRI, 681931 REV SCN 683849

Lab Charges Pending : NIL Water Cess Charges Pending :  Rs. 0.00

Last Env. Form V : 2022-2023 Water Cess Return : 2017-2018 HW Monthly Return : 2023-04

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 

Production - 438032, ETP - 5138, APCM - 4177 Meter Reading  - 0, Kilo Litre  - 3041 Meter Reading  - 0, Kilo Litre  - 540

Monthly Patrak Data : Last Return : 202304 HAZD Waste Disposal : 252.920 (0 Trucks)

ETP Details : P-Equalization Tank,P-Flash Mixer,P-Oil-Grease Trap,P-Pri Settling Tank,S-Sludge Dry Beds

APCM Details : Bag Filter,Multi Cyclone 

Fuel Used : Agro Waste/Briquettes,Diesel

Stack Attached to : Boiler,D.G. Sets

1/5 ( Through XGN )26/05/2023

PCB Id: 43373
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PCB-ID: ( 43373 )

Remarks :

Site  Observations  during  Inspection ,

General Observation

a  - Is the Industry in Operation ?? Yes

a  - R.O File No 43373

b  - Industry Operating without CCA No.

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty No.

d  -
Any products-NOT in CCA, manufactured-Last 3 
MTHs

No.

e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? No.

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? No.

h  - Seperate Energy Meter for  A.P.C.M ? No.

h  - Provision of any STAND-BY Pump ?? No.

GEM

18 -
Where Authorization Under BMW Rules 2016 obtained ? 
Provide Authorization No. / Date

Yes

Haz Waste Related

a  - Haz waste Catg confirmitive with CCA Yes

b  - H.W generation exceeding CCA limits No.

c  -
Collection, Storage, Treatmnt, Disposal Facility 
Adequate ??

Yes

d  - Reusing or Recycling of Haz Waste by Industry ? No

e  -
LogBook / XGN Manifests / Disposal Records TALLYING 
??

Partially

f  - Stock of Haz-Waste @ premises/Whether EXCESS ? As per crux

g  -
Recycler/ Actual user  has valid Authorization under 
rules 6 or 9 of HOWR-2016?

Yes

h  -
Installed capacity of the plane based on machinery 
installed (Capacity of Machine,No. of Batch/Day,Annual 
Capacity)

----

i  -
Technical capability and equipment complying with the 
SOP/Guideline?

Yes

j  -
Is unit complying the conditions gives in 
SOP/Guidelines?

Yes

k  - Facility is adequate for the applied process Yes

l  - Passbook is maintained? Yes

m  - Details of PLI, if applicable ---

n  - Details of safety spects provieded by the facility ---

o  -
Seprate storage area for Haz. Waste for the utilization 
or generation from the process is provided?

Yes

p  - Quantity of Hazardous waste procured as per CCA? Yes

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes
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This unit is inspected with reference to Email received from HO on dated 13/04/2023 regarding detailed 
inspection with respect to Hazardous waste Management. (Representation received to HO from Mr. Asif R. Khan 
vide letter dated 07/03/2023). In this regards from April-2022 to March-2023; production details & all category of 
Haz. waste generation & disposal details are attached herewith in pdf. along with Geological Survey report 
conclusion. Looking to the details of production and generation of hazardous waste, following are the findings:(1) 
Process Waste – Total generation of process waste is 1394.59 MT and disposal is 1400.07 MT which is within 
limits of CC&A during the year. However, it is hereby to mention that if we calculate month wise generation and 
as per mass balance, then actual genretion is more than calculated generation.(2) Spent Carbon/Spent Charcol – 
Total generation is 857.162 MT and disposal is 874.59 which is within limits of CC&A during the year. 
However, it is hereby to mention that if we calculate month wise generation and as per mass balance, then actual 
genretion is more than calculated generation. Other hazardous waste details is nil. And stock of hazardous waste 
is ETP sludge – Nil, Process waste – 13.371 MT, Spent carbon/Charcoal – 16.7 MT, Used oil – 0.25 MT and 
Discarded containers – 0.8 MT. [680]-25/05/2023

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

Compliance Observed in this Inspections.

W.C Notings: 

I recommend : a. Keep on  Records + Notings
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Instructions in Previous Visits and Reply Insp Det Instruction Status

compliance 

compliance Respected Sir, We have submitted reply of the same to 

GPCB RO. Copy of the same uploaded in Extra Document. Thank you. 
(12/04/2023)

729849(23/03/23) Still Pending

ETP soakpit flexible pipe 

storm water drain premises 

Respected Sir, 

We have submitted reply of the same to GPCB RO. Copy of the same 
uploaded in Extra Document. Thank you. (12/04/2023)

729849(23/03/23) Still Pending

storm water drain

Respected Sir, 

We have submitted reply of the same to GPCB RO. Copy of the same 
uploaded in Extra Document. Thank you. (12/04/2023)

729849(23/03/23) Still Pending

Premises 

(Reputed institute NEERI, NPC,HT, Schedule-1 Auditor, etc, 

Geological Survey report 

Respected Sir, We have submitted reply of the same to GPCB RO. Copy of 
the same uploaded in Extra Document. Thank you. (12/04/2023)

695956(06/12/22) Still Pending

O&G removing tank Solvent (VOC) 

Respected Sir, We have 

submitted reply of the same to GPCB RO. Copy of the same uploaded in 
Extra Document. Thank you. (12/04/2023)

695956(06/12/22) Still Pending

Sludge drying  Sludge drying bed  

Sludge decanter Respected Sir, We have submitted 

reply of the same to GPCB RO. Copy of the same uploaded in Extra 
Document. Thank you. (12/04/2023)

695956(06/12/22) Still Pending

Psychometric Evaporator Steam 

system (MEE/MVR) Respected 

Sir, We have submitted reply of the same to GPCB RO. Copy of the same 
uploaded in Extra Document. Thank you. (12/04/2023)

695956(06/12/22) Still Pending

Carbon Waste 35-40MT Storage 

TSDF Respected Sir, We 

have submitted reply of the same to GPCB RO. Copy of the same uploaded in 
Extra Document. Thank you. (12/04/2023)

695956(06/12/22) Still Pending

expert 

Institution/Organization

681931(12/08/22) Still Pending
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 Inspection Team :

B  Process Stacks

C Flue gases Stacks

Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 D.G. Sets 11 D. G. Set (500 KVA) 

Stand by
NO N.A Diesel 40 Lits/Hr.

2 Boiler 30 2 nos - 6 TPH each 
(one standby unit)

YES FIL,MUL Agro 
Waste/Briquette
s

1.9 MT/Hour

Details about Hazardous Waste Management :

Sample Details

D

A

Rana Jaimin C - MS. UTTEJANA ANILBHAI CHAUDHARI

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (43373)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management

1 Process Residue and wastes I  -28.1 1421.617-M.T CIW,COL,STO,TRA
2 Spent carbon I  -28.3 1011.064-M.T CIW,COL,STO,TRA
3 Used or Spent Oil I  -5.1 0.200-M.T COL,CYC,RRE,STO,TRA
4 Empty barrels/containers/liners contaminated  with  hazardous  

chemicals /wastes
I  -33.1 50.000-M.T COL,DCO,CYC,RRE,STO,TRA

5 Chemical    sludge    from    waste    water treatment I  -35.3 481.800-M.T COL,DSS,STO,TRA

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark

1 Metformin Hydrochloride 1200.000 2400.000 - M.T 1200.000 NOC Qty = 1200 MT/M

Products :E

Sr Raw Material Name Capacity - Unit / Month
1 activated carbon 240 mb 34.210 - M.T
2 dicyanodiamine ( dcda) 638.300 - M.T
3 dimethyl-amine hydrochloride  ( dmahcl) 676.600 - M.T
4 methanol 0.000 - M.T
5 mix xylene 889.000 - M.T

Raw material :F

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 245.000 WWG : 41.500 Water Source     Remark
1 Agriculture 20.000 0.000 SIDC

2 Boiler Feed 42.000 3.000 SIDC

3 Cooling Water 150.000 15.000 SIDC

4 D.M Water Plant 12.000 12.000 SIDC

5 Domestic Purpose 3.000 2.500 SIDC

6 Mnfg Process 8.000 0.000 SIDC

7 Wash  Water 10.000 9.000 SIDC

Water Consumption & Generation Break upG

Signature By(Rana Jaimin C )

Solid WasteH

Sr Solid Waste Name Qty-Unit Coll Mode Disp Mode

1 Fly Ash from Briquettes (5%) 40.000 - M.T HDP OTH

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.
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Sr. 

No.

Product Name 

& Quantity
Waste

Schedule 

& 

Category

Waste 

Generation 

Quantity as 

per CCA 

(MT/Y)

Waste 

Generation 

Quantity as 

per CCA 

(MT/M) 

Apr-22 May-22 Jun-22 Jul-22 Aug-22 Sep-22 Oct-22 Nov-22 Dec-22 Jan-23 Feb-23 Mar-23 Total

Production 162 910 990 634 1002 926 552 1030 1034 1076 996 844 10156

Generation Quantity → 15.39 114.3 126.4 84.368 139.684 128.996 79.502 127.112 137.332 150.073 139.781 151.655 1394.593

Disposal Quantity → 43.69 120.13 105.64 104.96 138.5 114.83 85.15 123.07 151.07 137.67 149.98 125.38 1400.07

Generation Quantity → 10.368 71.8 78 53.89 83.876 77.205 46.075 88.742 93.864 89.021 84.937 79.384 857.162

Disposal Quantity → 29.64 32.76 99.69 55.44 100.7 67.43 33.79 101.64 102.94 101.37 75.52 73.67 874.59

Generation Quantity → Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Disposal Quantity → Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Generation Quantity → Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Disposal Quantity → Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Generation Quantity → Nil Nil Nil Nil Nil Nil Nil 0.05 Nil Nil Nil Nil 0.05

Disposal Quantity → Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

 

1

2

3

4

5 0.2 0.016666667

Chemical Sludge from 

wastewater treatment
I-35.3 481.8 40.15

Monthly Details from 01/04/2022 to 31/03/2023

(in MT)

Metformin 

Hydrochloride-

1200 MT/M

Process Waste/Residue I-28.1 1421.617 118.4680833

Spent carbon/Spent 

charcoal
I-28.3 1011.064 84.25533333

Empty 

barrels/containers/liner

s contaminated with 

hazardous chemical 

waste

I-33.1 50 4.166666667

Used or Spent oil I-5.1
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M/s. Aarti Drugs Limited (GPCB ID – 43373) 

Supplementary report in context with the inspection carried out of the unit on dated 

18.04.2023 (Inspection ID-733940) & 19.06.2023 (Inspection ID-741224) and as per 

telephonic discussion with Unit Head. 

 The Hazardous Waste generation of process waste/residue is 1394.593 MT/Year 

and spent carbon/spent charcoal is 857.162 MT/Year as against production 10156 

MT/Year, which is within CC&A limit. 

 However, considering mass balance in case of the full production as per CC&A, 

the hazardous waste quantity may be higher than quantity mention in 

Authorization. 

Inspected By:- 

  
 

U.A.Chaudhari J. C. Rana R. K. Mehta 

(AEE) (AEE) (SO) 
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Sample ID:389584 - Analysis Completion:03/07/2023

Pharmaceuticals / LAB Inward : 61466

ANALYSIS  REPORT   FOR   AIR

TYPE : Stack-Flue Gas

Gujarat Pollution Control Board

Vapi

C5/124, GIDC Vapi,

Near Hotel Pritam,

Vapi - 396 195

Tele:(0260) 2432089

  Accreditation Standards & NABL Certificate Details : TC10419 / -- / Issue: 17/03/2022 / Validity: 16/03/2024

TC10419

ResultRange of TestingTest MethodUnitParameterSr

:  Aarti Drugs Ltd. - 43373

:  Plot No. 211, 213,Road no. 2, GIDC Sarigam,

   Sarigam - 396155,Taluka : Umbergaon, District : Valsad-Sarigam, GIDC : Sarigam

3. Nature of Sample

4. Sample Collected By 

5. Date & Time of Collection & Receipt

6. Date of Start & Completion of Analysis

7. Sampling Point

8. Fuel

9. APCM

10. Thimble & Weight (gm)

11. Temperature on Collection

12. Volume-Gas Passed 

13. Parameters

:  REP-Representative/Grab , (Insp Type : NOT-After Notice of DIR)

:  R.K. Maheta,SO 

:  19/06/2023, (1245 to 1315)

:  20/06/2023 & 03/07/2023

:   Stack attach to Boiler ~ Common Chimney (2 Nos. of Boiler - 6 TPH each (one standby))

:  Briquettes

:  Multicyclone + Bagfilter

:  17/2100

:  95        & Volume-Absord Media :  50 ml each

:  For PM - 406.37 L (N), For SO2 - 58.43 L (N) and For NOx - 1514.93ml      

:  3        & Oper Time(Min)  : 30

1. Name &

2. Address of  the Unit 

 1 PM-Stack MG/NM3 IS: 11255 (Part – 1), 1985 (Reaffirmed 1999) 1 – 5000 mg/NM3 48

 2 SO2-Stack (PPM) PPM IS: 11255 (Part – 2), 1985 (Reaffirmed 2009) 5 – 500 mg/NM3 8.43

 3 NOX-Stack PPM IS:11255(Part-7), 2005 5 – 500 mg/NM3 9.14

Laboratory Remarks : Freeze By:279-R.O_279 Dt.: 03/07/2023

Field Observation :

R. N. Patel, SSO

sample is collected as follows: so2 – is 1125 (part 2):1985 reaffirmed 2019, nox – is 11255 (part 7): 2005 reaffirmed 

2017, pm – is 11255 (part 1)1998

CBC8A912-A95C-4FE1-83EC-6A55FF882ECA21/07/2023 10:34:56 Page 1 of 1
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M/s. Aarti Drugs Limited (GPCB ID – 43373) 

Supplementary report in context with the inspection carried out of the unit on dated 

18.04.2023 (Inspection ID-733940) & 19.06.2023 (Inspection ID-741224) and as per 

telephonic discussion with Unit Head. 

 The Hazardous Waste generation of process waste/residue is 1394.593 MT/Year 

and spent carbon/spent charcoal is 857.162 MT/Year as against production 10156 

MT/Year, which is within CC&A limit. 

 However, considering mass balance in case of the full production as per CC&A, 

the hazardous waste quantity may be higher than quantity mention in 

Authorization. 

Inspected By:- 

  
 

U.A.Chaudhari J. C. Rana R. K. Mehta 

(AEE) (AEE) (SO) 
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